
348,350,351,352,353,354,355,356,357,358, 
359, 362, 363, 364, 366, 368, 369, 370, 371, 372, 
373., 380, 381, 384,,  386, 388, 390, 392, 393, 394, 
395, 400, 404, 406, 413, 423, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6111  day of March, 2014 

CORAM: 
Hon'ble MrJustiee A.K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A29/2013 

C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

'l'.P.Lathecf 
S/o Attcka 
Thiruvathapura, Kiltan Island, 
Union Territory of Lakshadweep-682 558 	 Applicants 

(By Advocate: Mr. Shabu Sreedharan) 

V ers us 

Union Territory of I.akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director of Pan'chayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Ki itan Island, Union Territory of Lakshadweep-682 558 

.ç. 
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4. 	The Executive Officer 
Vi1iae (Dweeo) Panchavath 
Kiltan Island, Union Territory of L akshadweep-682 558 

5 	The Piincipal 
GoérnrnentSenior Secondary School 
Kiltan Island 
Union ['enitory of Lakshadweep-682 558 

	
Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Unidñ 17erritory of Lakshadweep-682 558. 

2 	Maisha F 
$/ Kidavu Kornalai -n 
Thenakkal HOuse, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Abdulla'A.P. 
.S/o Khalid 
AIirnapura Kiltan Island 
Union Territory of Lakshadweep-682 558, 

Razi ; 
S/01 th Koya 
Puhathldla I 11am, Kiltan Island 

Thifory of Lakshadweep-682 558. 

Sayd Muhammed Koya C.H. 
S/oMuthukya 
Chariiayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Ra,feekKhai H.M. 
S/a Abdul ehman 
Aliyar fjbus6. Kiltan Island 
Union Territory of Lakshadweep-682 558. 

(B)4Ad\áce 	rShabu Sreedharan) 

Versus 

Applicants 
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I. 0,  njon Territory of Lakshadwèep represented by 
th 	Administrator, Kavarathi Island-682 555 

 The '.etor of Panchayath 
Uiiop Territory of Lakshadweep 
Kavarthi Island-682 555 

 The Chairperson 
ViHage (Dweep) Pançhayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

 The Executive Officer 
\'illage (Dweep) Panchayath 
Kiltar) Island 
Union Territory of Lakshadweep-682 558 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3. 0A87/2013 

1, Abdul Salam P.P., age 43 
Sb Saidmuhammed 
Puthiyapura, Kiltan Island 
Lkshadweep. 

2. SidIan, age 33 
$4Sajuhnimed 
KatfbhetaT-Iouse, Kiltan Island 
aladee5 

(By Ath'oédié: Mr.Pratap Abraham Varghese.) 

Versus 

 The Administrator 
IJi:ion Territory of Lakshadweep 
Kavarthi -682 555 

 Thd. 	Department of Science & Technology 
Administration, 

Isfaid-682 555 

3 

L, 
II 	. 1 

Td 
isidai Officei 

Yff1 	&f thçlnvironmerit Warden 
Dtrhent of Environment, and Forest, 
Ki ltañ Is land?  Jakshadweep-682 558 

4. Ihe Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 

Respondents 

Applicants 

Respondents 



(By Advocate:. 	(Mr.S.Radhakrishnan (R1,2 & 3) 
(Mr.R.Rarndas — R4) 

4. OA 113/2013 

 Muthukoya T.P. 
S/a Iidave Haji 
Thiri.vathapura, Kiltan, Lakshadweep. 

 Sih1. 	. 
S/dIbrahirn Haji 
Iridra, Ki1an, Lakshadweep. 

 'aoobP.K. 
S/a Subair.A. 
Punnakkad, Kiltan, Lakshadweep. 

 Au Mohammed 
S/aAttaka, Aliyar, Kiltan, Lakshadweep. 

 . Kunhikoya AP. 
Sb 	Sayed Muhammed P..K. 
Arakka1pura, Ki Itan, Lakshadweep. 

 a.A. 
/oKiçveT.P. 
1iç8 	lKi!tanyLakshadweep'. 

 4ivar 
S/a Shaik K.K., Pa!liyachetta, Kiltan, Lakshadweep. 

 Sathar C.H. 
S/oMohárnii7ed P. 
Chadipura,Iijtan, Lakshädweep. 

 1hmTh:Y. 
S/ d bNj 	V, 
P a kk yo d 	Kitan, Lakshadweep 

10 TFbiIeedPT 
Kunhi Haji, Pa!!ithithiyoda, 

Kiln, ILakshadweep. 

(By AdvoctC: Ms.Daisy I Dahiel) 

Versus 

S 

Applicants 



5 • 1. 	ihe Administrator 
Union. Territory of Lakshadweep 
Kavarathi-682 555. 

2 	The Chairperson 
Village (Dweep) Panchayath 
I(ilta:rj-682 5:8: 

3 he Eployrnent Officei 
Kavatathi, Lakshadweep-682 555 

4. 	Director of.Panchayath 
Department ofPanchayath 
Kavarathi —682 555 

The Executive Officer 
Village.(Dweep) Panchayat, Kiltan - 682 558 

Horticultural Assistant 
Vi1làe (Dweep) Panchayat, Kiltan-682 558 

(By Advoce: Mr.S.Radhakr1shnan-R1 ,3,4&5) 

5. 	O'A 126/2013 

Aadul1a K,C. 
/o Yousuff 

I<nnichtta, Kiltan Island 
UT of Lakshdadweep-682 558 

kunhi.M; 
S/o.Ainlukoy. 
Madurhrnl,.<iltan Island 
JTIQf Làksldweep-682 558 

3.N1 . asä'vdK. 
S/o Mohammed 
Kmalarn Kilfan Island 
UTofakshdadweep-682 55.8 

Salém P.P. 
Sb Hamsa - 
Ikthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

Raeck:P.P.. 
ci flh.nd2n 

Respondents 
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Kunhi K.P. 
Sb Pukoya : 
Kattma1ly,K,iltan Island 
UT o1L.a<shcdweep-62 558 

Abdil Kàsim PV. 
SIo f\4uneer 
Pentàmveli, Kiltan Island 
UT of Lakshdadweep-682 558. App! icants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

1. 	Uiion . Thrritory of Lakshadweep represented by 
tle Administrator, Kavarathi Island-682 555 

2 	The Duector of Panchayath 
Union Feiritory of Lakshadweep 
Kavatathi Island-682 555 

The Chairperson 
\/illae (Dweep) Panchayath 
Kiltar) Island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
Village (Dwecp) Panchayath 
Kiltan island, Union Territory of Lakshadweep-682 558 

ThC Envirdnieit Warden 
Dpaitm.eTt ofEnvironment and Forest 

bhl.Office, Kiltan Island 
Union Territoryof Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2,4 & 5) 

OA 137/2013 

I. 	Jalaludheeri K.K, 
Sbo Shaik Poovalap 
Popvalap House, Ki Ran Island, 

ee682 558. 

2. 	NilIs1a.C.I-I. 
Sciilal9) 	 S 

Island, 
(t11' of Lakshadweep-682 558 

SSS \ S  

S .  
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3 	IbiathullaTK 
S/anied 

hnka1 Iouse, Kiltan Island, 
Ui oftakshaØweep-682 558 

AmeeraliA.P. 
S/o Syed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Isrnail T 
S/o Yusuf 
Tholiyoda I-louse, Kiltan Island, 
UT of Lakshadweep-682 558. 

Syd Mohammed Koya K.P. 
S/b Mohamiried 

• Kanjipura Hduse, Kiltan Island, 
LJJT of Lakshadweep-682 558. 

Kasimkoya C.H. 
S/.o Muthukoya 
Ammipdra House, Kiltan Island, 

• UT. of Lakshadweep-682 558. 	 Applicants 

(By Advocàte J\4r.Shabu Sreedharan) 

Versus 

Unin 1 eiitory of Lakshadweep represented by 
the Adimnistator, Kavarathi Island-682 555 

The irectorfPanchayath 
Union orritoty of Lakshadweep 

Ic.avathi Iland-682 555 

3 	1 he Chauperon 
Vill.age(Uweep) Panchayath 
Kiltaii lsand, Union Teiril.ory of Lakshadweep-682 558 

 TheEecutivOfficei 
\/iJ1ae (eep)Panchayath 
Kiltan Island, Union Tei i itory of Lakshadweep-682 558 

heAssistrtEngineer 

Electrical SUb Division 
Kiltan Island 
Unibn Territory of Lakshadweep-682 558. 	 Respondents 

2 

T T : 	 •. • 



1] 

7. 	OA 181/2013. 

Sadakathulla.A, age 38. 
S/o.  Kunlii. Ahammed 
Ajnàd Houe, Kiltan Island 
La k shad weep 

Nr:aru;1iaP.T,age 26 
Sb KunIii 
Pa1lihithiyodã House, Kiltan Island 
Lakshadweep. 

(By Advocate: Ms.Daisy I. Daniel), 

Applicants 

Versus 

The Administrator 
l4nion 'lerI'itQry of Lakshadweep 
Kayaiathi-682 555, 

The. Chairperson 
ViJlag (Dweep) Panchayath 
IItab 682 58 

Director of Panchayat 
Departrnnt of Panchayath 
Kavarathi-682 558. 

(B3' Advocate: Mr.S.Radhakrishnan (Rl& 3) 

8. 	O.A No. 212/2013 

P.P. Havvabi, W/o. Abdul Salarn 
Labourer, Agricultural Department, 
Agt island, Residing at Pallipurarn House, 
Urich Territory, of Lakshadweep, 
Agati lslaid.1 

(By Avocate: Mr.I: Jaju Babu) 

Versus 

I. 	The Director of Agriculture 
Union l erritory of Lakshadweep 
Kavaratti Island - 682 555. 

Respondents 

Applicant 
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2. 	ThëAdministrator 
Union Tr.ritorS' of Lakshadweep 
Kavaratti 1sland 682 555. 	 Respondents 

(By Advocate Mr. S Radhakrishnan) 

9 	0A26612013 

. 	SabfrAli. 1K 
Kuriyathiyoçla: House, 
Kiltan Island. 

C.P. Firoz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

kc. Jaffer 
Pakkipura House 
Kalpeni Island. 

Habsa. A 
Alikome House 
Kiltan Island. 

A.P. Naseema 
Aynapura House, 
KayratIi Island. 	 Applicants 

(By Ad'ocat: 	K.I. Gangesh) 

Versus 

Ne Adrnintrator, 
1Administiation of the Union Territory 
bf I akshadweep, Kavarathi —682 555. 
The 1)irector (Services) 	. 
Administration of the Union Territory 
oiLakshadweep (Secretariat), 
Kavaratti - 682 555. 

.3 	Dcpartrnentqf Environment of Forests 
l.)nioii 'frriory of Lakshadweep, 
Kaváthi 4- 82 555. 	 Respondents 
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. 

(By Advocate: Mr. S. Radhakrishnan) 

10. 	O.A No. 268/2013 

M. NpJ4een 
SI K'CSayed Mohammed 
Mla'anHduse, Agatti Island 
Union Terri'thry, Lakshadweep. 

B.M. Mansoor 
S/a. Late A.C: Mohammed Jalaluddin 
l3harkath Manzil 
Agati Island, Union Territory 
L ak shad weep. 

(By Adyocate: Mr. Grashious Kuriakose) 

Versus 

1 he Acministrator, 
Un ion Territory of Lakshadweep, 
Kavarathj - 682 555. 

The Director of Panchayath, 
Department of Panchayath 
Kavaratti 682 555. 

Dit'ectbr of Science and Technology 
@nd ;nvir.9nt, 
UiTéi çif Lakshadweep 
Kakth'j_ 68 :55. 

Directoi (Lbor& Employment) 
Kavárathi— 682555. 

Special Officef 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishnan) 

	

11. 	OA 269/2013 

Ahamied Basheer'A;C., age 32 
S/a T.Oui s' 

	

Ai 	 Island, 
Lakshd'e: 

(By Aat Mrashious Kuriakose) 

Applicants 

Respondents 

Applicant 



The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

Drectbr of Panchayath 
Department of Panchayath 
Kavarathi -682555 

5 	Ihe Executive Officer 
Village (Dweép) Panchayath 
Kiltan 7 682 558 

6. 	Uorticultura1 Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,3 & 6) 

12. O&2'77/2013, 

Hameedadag2 
D/o Sajd Muhâtr.mèl 
Narnbic .  rn House, i1tan Island 
Lakshadweep 

(By Advocate Mr.Grashious Kuriakose, Sr.) 

Versus 

Te Adiinistor 
UT of Lakshaweep, Kavarathi-682 555. 

birepfpfPà6hayath 
ppahy,pahiènt bfPanchayath 

K4vrt}ii'-682 555. 

ecutive Officer 
Vill age  (Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



• 	 .:;:.Lcif:i.' 
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4 	Chaiipeisor 
Village (Dweep) Panchayath, 
Kiltan-682 558 

(By Advocate Mr S Iadhakrishnan - R1-3) 

13 	0A281/2013 

TahaP 
S/o.Sayid V.K. 
Vallomkadiyddü 
Kiltan Island, Lakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Sftahar Ban Vilas House 
C he t I at... 

Respondents 

Applicants 

17J 

(By Advocate: Mr.3rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

] he Administrator 
UT of Lakshadweep, Kavarathi-682 555 

2. 	Direêtor ;. 
ciiice & Technology 

c!ipt.la.t -682 :,556  

3 	ctor of ..anchayath 
Rut al Develqpment Department of Panchayath 
Chet!at-682 556 

4 	Chàjipeisón 
Village, (Dweep) Panchayath 
Chetlat-682 55 

5 	Addl Sub Divisional Officet 
Chetlal-682: 556. 

6. 	Jtinior Scientific Officer 
hetIat-682.556. 

7 	Accounts Offiet 
Sect ctai tat, Ka\iai athi-682 555 

SRadhaki \S ishnan-R1-3 & 5-7) (By Ad ocateMt  

14 	O!ANo  299/2013 

Respondents 
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1, 	A.K. Sajeed 
Akkara House 
Klpcni Island. 

P. Haseeria 
Poodyern House 
Kalpeni Island. 

A,T. Ahadabi 
Athanarn Thottam House 
Kalpeni Island. 

PP. Sulaikha 
Puthiya Pandararn House 
Kalpeni Island. 

5 	C P Noorjehan 
ChemmanamPalli House 
Kalpeni Island 

6 	A.K. Beebi 
Asakka1ar I-Jcuse 
lani Island. 

7. 	M.P. Mohammed 
Mullipura House 
IaIpeni Island. 

(By Advoate: Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

The Director, (Services) 
Adrninistratiqri of the Union Territory 
of Lakshadwep (Secretariat), 
lKa'iaratti - 682 555. 

bartrnentof Agriculture 
Unin Terrioiy of Lakshadweep, 
kaVarathi 682 555. 
Rrsentd by its Director. 

(By Advocate: Mr. S. Radhakrishnan) 

Applicants 

Respondents 



. 

15. QA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahamrned, age 43 
S/O Mohammed, Bakakada House 
Andrott Island. 

K.K.Moharnnied Basheer, age 49 
S/o Nalla Koya, Karakunne! House, 
Andrott Island. 

P.P.FIassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andron Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Androti Island. 

M.Bampathi, age 50, 
S/o Asa i nar, Kakken House, 
Androti Island. 

C.Mohammed Kasim, age 44, 
S/o Koya Kidave, Chettathada House, 
Andrott Island, 

K.P,Mohammed Yaseen, age 33, 
S/o Nailakoya, Kattupra House, 
Andron Island, 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andrott Island. 

B.Mu1lakoya age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

1 I. 	P.P.Fathimath, age 41, 
D/o IKunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

12. 	A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Mohammed Mustafa, age 32, 
S/0 Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andron Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Moharnmed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.l-Iakeem, age 48, 
Sb Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o, Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Androti Island. 

KC.!Mohammed Hussain, age 39, 
S/oSayeed Ismail, Kannichetta, 
Andrott Island. 

24,P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 



S 
M.P.Khaleel, age 37, 
S/o Assainar, Matharapura I-louse, 
Andrott Island. 

P.P.Hassan, age 41, 
S/o Abdul Khader K,, Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnrnabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

I-I.K.Hussain, age 35, 
S/o Pookunhi, I-Ialookakkada House, 
Andrott Island. 

•M.P.Moharnrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Andi'ott Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, Andrott Is1and. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K,K.Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Andrott Island. 

i.1sheed Khan, age 39, 
Sb Sayeed Ismail, Aliyathaia House, 
AndLott Island 

K.Ab1u1 Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar 1-Iussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Mohamrned Rafee, age 25, 
S/o Mullakoya, Pachanal I-louse, 
Andrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Andrott island. 

Basheer KaraiKunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andron Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.I-lammedathbi, age 37, 
D/o Yousaf, Mylachetta 1-louse, 
Andrott Island. 

Doulathabi, age 33, 
1)10 Kidave, Lavanakkal House, 
AndroU island. 

Guhar.Madeena Beegum, age 37, 
D/o:Mohammed B, Aliyathara I-louse, 
Andrtt Island. 

46 	K J Pookunhi Koya, age 36, 
S/ocoob, Kolikkatt 1-louse, 
Andrott Island. 

47. 1.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1 
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The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
La.kshàdweep, Kavarathi. 

'Director oiPanchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village. (Dweep) Panchayat 
Androth Island represented by its 
Lxecutive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth. 

Mohammed Shamsheer M.K. 
S/ó B{hesha U.P. 
Mayamkkada I-louse, Androth. 

Mohammed Asker 
Sbo Seethi 
Al lyathara 1-louse, Androth. 

Nou$hkhan M.K. 
S/oSied Koya 
1\4ayamkakkada I-louse, Andioth 

9 	Mo1i2pimed Kasirn P P 
Sb Kidave, Palathupia I-louse, Andioth 

Abdii 
Sb 	ibair 
Pandàth Puthiya Pura 1-louse, Androth 

Mujéeb Rahman 
S/.o Ibrahim 
t\liyathara House, Androth 

 
7oIKsim Koya 

1' 	
iKthjii5athi 1-louse, Androth 



Mohammed Hassan 
S/o Kunhi Koya 
Ayeiamada House, Androth 

Mohammed Abdusalam T 
S/o Abisa1a 
Thechéri House, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnrna 
S/o P.K.Kidave 
Palathupura House, Androth 

Muharimed Khaleel 
S/o Adu11a 
Aliyathara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Therikka1 Puthiyapura House, 

Androth. 	 Respondents 

(By AdvoQate 	Mr. S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

4 
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16. 	OA:301/2013; 

1. 	Attakoya T.V, age 44 
S/o I'a Thankga1T, 
1 hailath Vahydkkattu 
Androth Island 

2 	Sayced Koya, age 43 
S/o jKØyaI<idave,Aliyathara  House, 
Androth island. 

Mohammed, ae 54 
S/a Shaban, Biriyammada House 
A n d ro th Island. 

Yousal, age 60 
S/a Ahammed, Kandalath House, 
Androth Island. 

MjedLRehnan, age 35 
S/o. Koya, Kaiachetta House, 
Aididth Islad. 

Abdu1Nasr,e 38 
S/a Nalla Koya, Kunnashada House, 
Androth Island. 

Mohaiimed.Iasheer, age 37 
S./° Yacoob., .1liyathara House, 
Andioth Island 

8 	 age 35 
S/a SaeeiKya, Pandath Puthiyapura House 
Anioih Ijand 

9 	Pookoya, age 
S/o..Kbyamma,Mayampokada House, 
Andoth Island 

10. 	NoIal, age 43 
S/;oJKoyarmKpya, Thacheri House, 
Andioth Island 

11 	Asif,age37 
S/oSeethi, '1hcheri Moosathada House, 
Andjath Island 

Id 



12. 	11asa., age 30. 
S/QJamdludheen, JKadiyammada House 
Adroth Island. 

13.M 	 ag&4 1 . 
S/.o.Ay$hQminbi, Bilutheth House, 
Afldi'oth: Island. 

Jala.1, age 37 
S/o Kunnise.edhi, Palathupura House, 
Androth Island. 

Farook, age 49 
S/o Koyamma, Pochalam House, 
Adroth Island. 

Abdul .Hassañ, age 51 
s/p.  Abdul Khader, Karachetta House, 
AndroTh Isiand. 

R.oya,ae48 
/p Sayeed Mohammed, Thacheri Moosathada House, 

Andioth Island 

1asheer, age 47 
Kidàye, Moodamputa House, 

nd.roth.1s]äñd 

Nuhmhed i-iLssa, age 42 
S/pji.ameed, !\Zhikakem Pura House, 
Adioth Island 

20 	Jabbai,age39 
Sb Nalla Koy, Kunnashada House 
Androth Island. 

21. J4ohammed Laudden, age 33 
/O.S.cedM&iammed, Neelathupura House 
iìdroth Island. 

22; 	11bed..agë 4:: 
/o Sa ced Mhammed, .Kunhali House, 

Aidroth klan 	. . 

shThIr 1ane1, age 33 
S/o Kidave, Poodamkakkada House 
Andioth Island 

Raidad Beebi, age 46. 



01. M 

'16 iSIddeeu&Puthiyana1akam House, 
Androti1 1s1and 

In&en, ae 60 
Sb Aharnri'ied, Kandalath House, 
Andiot h Is1and 

Moharnn-iecl Saleern, age 42 
Sb Sayeed Moharnmed Kunnashada House,i .
Andioth Island 

Gafooi, age 41 
S/o 'I hangu Koya, Pentarnveli House, 
Andioth Island 

Sieeque,ag43 
S/b Kidave, Modiyothada House, 
Andi:oth Island: 

Shanavas,âgd 33 
5(0 JKUflhi: Koya, Pochalani House, 
bndiot tslajid. 

Pookunhf, age SOn 
Sb Iidav, Aliyathara House, 
Anli9th Isjand 

Ka1ee1Ia 	39 
Sb Buhari Aanakar House 
AdotIi Island 

F1Iyás, age 36 
Sb Harnza Koya, Aliyathara House, 
Andioth Island 

Mohammed sheer, age 39 
S/p Sayced vIoharnmed, Aliyathara House, 
Andiot.Ji Is1anç' 

fi;ge 33 
,jl,AIiyathara House, 

'1 ..  

35 	CheiiyaKoya 
/o Kadei, M 

Andioth I s l ar!i  

:ae46. 
itharapura House, 

25 

no 

27 

28. 

29 

30 

31 

32 

33. 

ml 

S 
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36 	Mohammed Saleern, age 33 
S/a Koyamma, Kannipura I-louse, 
Andioth Island 

37.. Shamsuddeen, age 33 
S/oAbdl , KadeI, Belichetta House, 
Andi oth Island 

38 	Kunhiseethi, age 47 
S/a Aboo Sala, Lavanakkal I-louse, 
Andioth Island 

Yacooh,age45 
S/a SanddeenKunnashada I-louse, 
Androth Island. 

Abdul Jabbar, age 38 
S/o Sayced Mohammed, Kannichetta House, 
Androth Island. 

J,àmal,age 41 
Sb. ,Sayec.d, Bukari, Bidumkattu Bilutheth House, 
AdroTh fsland. 

6idge 
U(oB,dkari, Thacheri Biyyada, 
Anfroth Island., 

SajinaBee,ui'ri,age29 
D/6Nal1aloy6, Lavanakkal House, 
Androth Island. 

Shahanas Begiirn, age 28 
D16'1whi.:Ko'4, Lavanakkal House, 

iddti 1land. 

ge 32 
Pop1cunbiRahmath Villa, 

Andothsland. 

Niiiiddeh:.P.T, age 33 
S/c. Nasai, ChOdath House, 
An0droth iarid. 

ibal, age 42 
S/oousafPadaram House, 
Andoth Island. 



liassan, age39 
S!oSaycedBukari, Matharapura House, 
Andi oth Island 

Moham'meft Saleem, äg 38 
S/a Yousal, I hailath 1-louse, 
Andioth Island 

50 Mohammed Musthala, age 36 
S/O. Pookoya,Neganmada I-louse, 
Androth Island. 

Koya,age36 
S/o Attakoya., Mathil I-louse, 
Androth Island. 

KamiLage4l 
S/a i\'luthu K.oya, Palathupura 1-louse, 
Androth Island. 

53 	Asi,agc30 
Sb ScLthi lKôa, Lavanakkal House, 
Andioth Island 

54. 	Sakari''a, ag 	2 
S/a ML!thukoya, Bilutheth I-louse, 
Andiotli Island 

55: 	Salih,à.ge 37. 
S/ Kuniko'dAynamada 1-louse, 
A.ndrotft 1slwd. 

56 	kahmathulla, age 39 
S/a Sidd,dequc, Bilutheth I-louse, 
Andioth Island 

57 	Mohammed Aslam Nasci, age 40 
S/a Syec.Möhammed, PalIiyet House, 
Andioth Island 

Sayeed Mohammed, age 42 
S/a Kasi mi, Achadapurakattu I-louse 
Androth Island. 

AhvarHussaih, age 29 
S/a PQokoya;Kunnashada I-louse 
Andioth Islançl. 



7 - 

• 63. Mujeeb Rehman, age 37 

SIoSayeed Buhari, Karakunnel House 
Androth Island. 

64. Noufel K, age 33 
540 Nattaya Koya, Cheriyadam House 
AndibtF Island. 

	

65 	AdI amad, age 45 
S/ Koyani1-ha Karakkada House 
Andioth Islnd. 

Shamsu Shunioos, age 34 
Sb Cheriyakoa M., Pentamvilapura House 
Ahdrotii Island. 

Molammbdul Naser, age 308 
Sb, Jaleel MKottiathattu House 

ndroth IsIi' 

	

68 	MohaniMçd 'ahahulla, age 33 
S/b 	 Nallal House 
Andioth Is1d. 

	

69. 	Irathul1ah, ge30 
S/öJunhisethi, Perumpalli House 
Androth Islahd. 

	

• 70. 	Riyas, age 29 
Sb Shaik Kob'a P.S., Pentambelipura House 

nrbth l.s!al7d. 

71. 
• 	5/9:i 	Pandathu Lavenakkan House 

roth i!ad. S 	
• 



2.0 

S 72 Rahmat, age 42 
Sb 	Pookut.ty lvi , Mahi1 I-louse 
Andioth Island 

73 Mohammed Hassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andioth Island 

74 Shamsudeen, age 32 
S/OM uth u ;Kó ya  K., Nellai House 
Androth Jsid 

75. Mohammed 1\seer, age 28 
S/oJ\4uhammëd, Pentamvelipura House 
Androth Island. 

Rau lath Beegum, age 29 
Sto Thangak oya, Aratliupura House 
Aid'oth Island. 

Fath a hu ddéeh, age 38 
Sb Kidav UK., Makk.et House 
Andioth Island 

78 	Badâiul Mune-, age 32 
Sb Abdul Khadei, Moodarnpuia House 
And oth Island 

79. 	4ohied4stafa, age 33 
S/Q Ahammadiya, Jabalpui a I-louse 
/\ndroth Island. 

80 	Mohammed 1asirn, age 47 
Sb Kldd'CLV K , Makket I-louse 
'\fldi oth I slaid 

81 	40haniedboosa1ih, age 40 
Sb Sayced VIöhaiiimed, B ilutheth House 
Andi oth Island 

82 	Kunhisethi, e 47 
Sb Yousaf', Methaiapuiakatte I-louse 
Andioth Islard 

83. 	Flarisa Koya,i ge 42 
S/q Ahãmmed Makkett I-louse 
Androth Island.. 

f ........... 



Attakoya, age4 
Sb Yacoob, Aliyathara House 

• 	Androth Island. 

1 1a1e1,  age 49 
S/onSayd, Cherikkal Pithiyapura I-louse 

• 	Androthlslan.j. 

• 	86. 	Fathahi.iIl, age,34 
S/o Sayeed Mohammed, Palliyett House 
Androth Island. 

Basheer, age 55 
;'hachei - i Moosathara 

Androth Island. 

Mohanmed Farook, age 33 
Sb Nal lakoya ç.L., Tharampall I .Makket House 
Aiidroth Island, 

Aboo!iha31 
S/10. s ilo ilK Ko'2, Moosakada House 
Adrqh: island. 

SaleH,ae3 
S/o,Seethi,Krakunnel House 
Aidrhth Island. 

Mohammd Kasim, age 33 
SboSayed Mohammed P.C., Pathada I-louse 
]'Qtj sland: 

çhr1
,
yak9y 	, age 44 
id.tLvanakkal House 

idi'ot1 J!.aiid. 

Mblammedissain, age 41 
S/.o Sayeed Ithail, Kandalath House 
Androth Island. 

Sabir Khan, age 33 
Sb KQyanrrakoya, "Thattampokkada I-louse" 
Aiidroth IsIaid. 

lssg 
S4o S4ed Bukaii, Podamkakkada House 
Aiidlro,  th IsThd 



. 
96. Akbai C , age 33 

So Attaoyd 1<. Edayakkal House 
Andrott Is1aid 
.1. 

Abdul Vaha1, age 33 , 97, 
Thangakoya , Kunchali House 

Andioth Island 

MbhärIiiied N4usthafa, age 42  
Edayakka1 Hs 
Androth Island.. 

Navas, age 25  
Sb 1-lussain,Thahira Manzil 
And'oth Island: 

hanavas, ag 33 100 
Sb Shaiafudeeri, Mathil House 
Andoth Island 

1-lassan, age 33 101 
Sb Seethi M, Lavanakal I-louse 
Androth IIand.:.. 

102. Mohamiii,ed Basheer, age 42 
Sbo Yousal, Nl1a1 House 
4pdi6th Island 

103 Shamuei,dge 36 
S/dNa11a Koya, Kunnashada House 

nd dt I Is1and. 
II 

ml Zainul Abid, age 26 
Sb Kidave K, Palliat House 
Andoth i1àid. 

105 

106 

107. 

Muthu Koy.a, ae 39 
S/o 1Kunhi.ethi, Makkette 
Andioth Island 

Iy1ohaim1cd Mukhbeel, age 30 
S/p Koyapima1oya, Kerakkada House 
Andoth Island 

hamusden, age 27 
S/:6 Koya Kidave M P , Pandathupura House 
Andioth Island 



112 Kidavu, age 59 
,S/o lijab, Mekkat 1-louse 
Andioth Island 

113. Mohammed S1ahudheen, age 26 
S/o Koya I P , Kandeth House 
Andoth Island 

114 Mohamed Shakeer, age 22 
S/6 Kunhi 'ccthi, Makket House 
Andoth I'1aid 

115 Mo1arbrned Aithaf, age 24 
Sb Jama1 Mayornpokkada House 
Andioth Island 

Abdul Gafoor, age 28 
S ./o Nallakoya 'F., Bappathiyoda House 
Androth Island, 

Mohammed Yathiya Khan, age 23 
5/0 Baser K, Mathil House 
Androth Island. 

N11Kovd age39 
S/o Khader P.P.C., 
Ahdroth 1s1anç. 

Kunnikoya, age 35 
Sb Ahmed, Ionnikam House 
Androth Island. 



ZaiimJAbid.a'ge 41 
S/o Assainar.N.P., Kandalath I-louse, 
Andioth Island 

i\4ohammed, age 50 
S/oAbdul 1Kliader,.KavaI Chetta House, 
Andioth Island 

122 Abu Nasii, age 36 
Sb 5;iddi,:Kuniiahadà House, 
Andiöth 1s1nd. 

Mohammed Aboo Salih, age 37 
S/,o Musthafa, Aiimelam House, 
Androth Island.. 

Koya,age 37 
S/o Sayeecl Mohammed, Lavanakkal House, 
Androth Island; 

Mohammed RafeekC.P., age 38 
S4p. Sa.yed, qherikkal Puthiyapuram 
Andioth Island 

MoIarnmed Rafek, age 40 
S/6 Ukkas, J3i16theth House, 
Andioth Island 

MkbèIge28 
Sb: :Mjeed1J.., Perumpal Ii House, 
Andrdih IsFand.. 

Iashe.édJKhi,äge 33 
Sb Kidave A , Biyyadachetta House, 
Aijd . r.oth. Island 

129 Mohafnyed Fiook, age 31 
Sb Pokbtty Kunnel House, 
Andoth Island 

130 Rahmathullah, age 31 
S/n KoyamnK a P , Bappathiyoda House, 
Andioth Island 

131 Mohammed Kasim, age 30 
S/n NallaLoya, Kennashada I-louse, 
Andioth lslaid 

[IJ 



I 

. 	 132 MoharnmciIaza1,age38 
Sb 	Kidave M P , Kandalath House, 
Androth Island 	I  

133 Mohaiind Abi1 dfpr T M , age 38 ..... 	:... .......•. 

Sb 	N111akOya, Tharaip11y Makket House, 
Andrh Js!an4 

I 	 I 

134 Jaina1,age57 
Sb 	Kidav; Poovadakkattu House, 
Androjh Island; 	. 	 . 	 ... 

 Mohammed Saleem, age 31 
S/o..Häss.an KUnni, Keyiyoda House, 

ndroth Island.'. 

 Koyamma,ae .... 
S/° A boo 	.a1eb Kavaichetta House, 
Andoth Island 

137 -11èlayathu11a, age 38 
Sb 	Koyamma, Karachetta House, 
Aàroth Island 

138 Abdul Azeez Khan, age 41 
Sbo..pharred, Birayammada House, 
Andioth Island 

139 Shamsuddeen, age 32 
So Sideque M I , Pazhayakamkattu House, 
Andioth Islahd 

140 
........ . 

s1 	age 33 
S/o 	 Ammelam House, 
Andidth Is1aid 

141 
1 

N1Iakoya, ac 50 
S/o Aharned P 0 , Matharapura House, 
Andjoth Island 

142 Hanza Ko,/a 	ge 43 
Sb 	IidavBB,A1iyathara House, 
Andioth Isiand 

1143 M 	Tet\1issin, age 28 
$bo fdià M 	, Anme1am House, 

iidcth 

I 	 .1 



144. 
	

. 

/o i'\duI1a 1 1, Pidamkakkada House, 
AiiIiothLs1nd 

'45. Amjath Khan, age 28 
Sb Buni,'arnin, Ammelam House, 
Andioth Island 

Mohammed Iq61, age 38 
S/o Na11akoya,.eruiflpall' House, 
Androth Islàñd. 

Podkinni,ge• 56: 

Sto Yousafl-idji; Bappathiyoda House, 
Andioth 1s1ad 1  

Mohamied asheer, age 38 
bo IKidavc A, Mayarnpokkada House, 

Andioth Island 

Chciiyakoya, age 36 
Sb Ku.nhikya P., Thacheri House, 
Andioth Island 

Naseemudheer 	S P , age 28 
S/o Abdul Kader T, Karachetta Sarommapura House, 
Andioth Island 

AbdpK)'QoT, age 41 
S4 Sa'eBuhri M , Kunchali House, 
Andjoh Iland 

Liyabuiahrnan, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

Kunhibi, ac 46 
S/o Kadei,P.1urnpaI1i House, 
Andioth Island 

Páthumi1, ge 52 
lb 	9ratiinakoya, Kolikkattu Naduvilkam House, 
Andoth 1Iand 

15 $. 	aflullaL a25, 
113/0 1-Iarnsa Koya,  Aliyathara I-louse, 
Andioth 1slard 



156 Scehi,ac60 
Sb Assai rtai , Pachanal House, 
AndiqthIsland 

157 Sadaldathulla, age 3 
Sb6 Buhai i V K, Chettapokade House, 
Andioth Island 

158..Bashcei, age 40 	, 
Sb Sayeed K , Kunnnashada House, 
Androth Island. •. 

159 Mohammed Kuiaishi, age 25 
S/pSayeed.MoIiammed, Karakunnel House, 
Andioth Island 

Si:raj,ae4.7 : 
Sb Kdave K., Kunnumpura House, 
&ndroth Island.. 

Mohanrned Rat age 31 
5/0, Hainza.Koya K., Pathummapura House, 
4nciroth Island... 

162 	inIAd, age 26 
S/oj\Jàllakoya k C ,Palliyat House, 
Andi ctI Island 

163 Abdi Jabbai, age 35 
S/p Kunni Seeth, Makkett I-louse, 
Andioth Island 

164 Sajeed Mohammed, age 54 
Sb Kidavu, Poovadakkattu House, 
Andioth Island 

165 	ttai, age 7 
D/o ;Oucf K P , Thacheri House, 
AndiOl !pd 

U 

166 J3alkees,  age 3 /' 
[)/o IKoyanmakoya P , Thacheri House, 
Andioth Island 

167 Yakoob, age 40 
Sb Kidavu K, Ammelarn House, 
Andioth Islaiid 



( 	 H 	 •.3.tt. 

. Mohamméçl Ràfee, age 42 

S/o Koyanmik9ya, -Mayampokkada House, 

Andioth laid. 

Mullakoya,age47 
S./o, Maeed K:, Lava1akiKa1 House, 
Andr5i.h Island. 

.. 
Popkwlri',agç 46 	.. 
S/o Kidave P, Amn1ani House, 
Androth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bappathiyoda House, 
Androth Island. 

Kadeeja, age 1 
1)bo Kidave K., Thachen I-louse, 
Androth Island. 

Mullabi, ge 1 
Dio.Kiciaye,k3. Palathur3ura House, 

Andoth 1did, 

174 Maniooi h /yced P P , age 25 
Sb ,M .1 °.iathu1lah, Purathikkatt Puthiyapurarn, 
AndrdtbIslaà. 

All AbarK;ae25 
Sb çhcriyalba, Kannathimada, 
Androth Island. 

o1aiimdSa!eem, age 33 
SboShik°pya Runhali 1-louse, 

(By Ac1vaft 	1k BGangesh) 

I 	 Versus 

l'h Adminis&tor 
Adm in i strati p1 the UT of Lakshadweep 
Kavarathi 62 555 

De13aitmeni o'griculture 
UT oiLaksha1*bep, Kávarathi 682 555 

Director. 
ij  

3 	bnct 	faib1ayats 

Applicants 



3. 

• 	 i1t 0 

Admirnstlat1on 1f the UT of Lakshadweep 
avarâI182 5 5 

4 	itJe 	 eel  
Aidi othInd ; epi esented by its 
Ixecuuve Officei 	 Respondents 

(By Advocate Mi S Radhakiishnan) 

17. 0A30212013 

1. 	Jaffer, age 3 
Sb, Babujan, Panethechettà House 
Amini islatid. 

2 	Faiooque, age '33 
So Khadei Kulandam House 
Am in ii sian d 

LI 

3 	AbcIulla Koya, age 50 
Sb Attako,ya, Malika House 
AininiI.iiahd. 

4 	Nallakoya, age 40 
S../o Abdulla Koya, Puthoya Kanniyam I-louse 
Amini Island 

5 	A11,MmTed, age 47. 

Sb Mohamnied, Kombam 1-louse 
Amim slancI1, 

II

L  

6 	SIaiâfudheeri, age 36 
S/o Kidave, (ott'cchetta House 
Amini Is1and 

7. 	JbbarP.C; age 36 
S/o Cheriy:a Koya, Purakkachetta House 
Amini Island 

8 	'Yousal, ae 36 
Sb lade, [3eliyachadachatta F louse 
1'niiru slandr 

9 	N4utyage 33 
Sb ayeed Sheikoya, Marnpui am House 
Amini s!and 	 Applicants 

(By Advoèate Mi B Gangesh) 



2. 

. 

Amini represented by its 
ExeCLItIVC;OffiCer. 

4. 	VHIage (Dweep) Panchayat 
Amini Island represented by its 
lxecutive Officer. 	 Respondents 

(By Advocate:Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. 0A30312013 

I. 	boobakr P., age 41 

S/° Kuiihikunhi, Pallam House 
Kavarathi 1s1nd. 

Musthafa BK., age 45 
Sb SayeedBakakada House 
I'avaraiIii Island. 

N4ohaid.ShaftM., age 34 
S/ojfmthvL, Malika House 
Kavarathi: ISF1id. 

Abdul 	 age 43 
Sb çhcl:i)'akOyaK., Ayhipura House 
I<a'arahi Island. 

Yaoob K.P., age 41 
Sb Kidave U.P., Kuttipapepura House 
Iivarathi Island. 

A1ikoyaK, a3 I 
S/o..13ahI1iyam House 

/11 ;  IslaI. 



I 
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7 	Mujeib Rehman U P , age 34 
S 	S/o Alikoy'a C K, 	 m Uthapokakada House 

Kavara1!i Island 
i IY 

8n 	e43 
Sb Ukkas, VdakkiIaura House 
Ka\lalathl Island 

9 	Mujceb Rehrnan B, age 30 
Sb Thangakoa,• Bire1 House 
Kavarathi lslähd., 

In 
	

Sal itha P., age. 32.. 
.D/o:AIi.A radai,  PoOvinoda House 
Kavarathi Island. 

I3asheei P 1, age 44 
S/0 Mohammed Palliputa, Puthya 111am House 
Kavaiathi Island .:••• 	.. 	L.: 

12 
	

Abdul Rafeek K, age 44 
Sb Ahmed Katirnrnada, Kadapuiathaba I-louse 
Favaiathi Island 

13. 	Sleeni 	34 
/. O Mohal TedC.P., Athampapepura House 

Kavai athi Island 

Mohammed -lLissa1n P A , age 29 
Sb Khalid 1-laji K?, Puthiya Alikorn House 
Kavaiathi Island 

I 	 I 
15 
	

Shaithan ag 35 
SAo.;h1:avä,JTh.iiihikad House 
Kavai athi Island 

16 
	

Anwai A P , ag 39 
Sb Muthu, Ayncpui a 
1<a'ai aihi Island 

17. 	I3aheu S 
I, 
 ag35 

S/c) I lamzath A I , Safiyabiyoda 
Kavaiathi Is1and 

ti;i 
	

Ul<k,g 
Sb AbdobaRei, Meliliarn 
Kavajathi Is1ahd 
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1-larnzatki, age 27 
Uman i-Iaji, Aynepua 

Kavaath Island 

Mujeeb Rehman, ag 38 
S/a 1-Iarnzaih A I , Safiyabiyoda 
Kavaiathi Island 

21 
	

Manikfan K.P.,age 30. 
S/o Abdulla A, Kuttitappura 
Agalti Island; ...... 

22 
	

Hiday.athulla SM., age ; 36 
Sb.....mzth .B.K., Subaida Manzil 
Kavaiathi Island 

23 
	

nsi PP,age3l 
SbCheiiya Koya K P , Pakichipuia 
Kä\'rathi 1slahd. 

24 
	

Su1imai K..P.,,age 38 
S/a Kidav UP., Kuttipàppepura 
Jvarthi Island. 

YcbobC;P. age 40.. 
S/o Yousuf P , Puleenakeel House 
Kavaiathi 1  Island 

NizidkP , age 34 
S/o lAkhfiblit Kochipura House 
Iithi.:i1áid. 

Salcem V , ae 39 
S/a I 1amzth V1oda House 
Kàvirathi 1s1nd 

AUakQya. :B:,:ag.41 
$/a Aboobackei M I, Biiekal I-louse 
Kavatathi Island 

29 
	

Naushad PiV  ige 30 
S/a Kra i i  MC, Pall iveedu House 
Iavaiatli s1anl 

30 Mohmmd Iiuba1 K K, age 31 
$'Ib Kasim P V Kunnamkalam House 
1<avaiathj.I.s1nc1: 

27 

28 

. 

qr 



Jell- 

31 	AshikAliCP,.ge3O 
Sb Au K , Chendipapada House 
Kavaiathi Island 

32 Mohammed Rafi P , age 38 
8/d Cheiiya Koya PaThch1arn, Pulipinnakad House 
Kavaiathi Island 

33 	Pookoya P P , age 48 
Sb Babujan M , Puthiyapuia House 
Kiltan Ilahd. 	.. 

HussainaliK.1,age.33. 
SI. Muhammed C., Kuttithayapura House 
Kavarathi Island. 

Sulairnan M.,age 37 
• S/a Hahizath 'L, Maidanoda House 

IKaV:alatFp Island. 

36 	KajallussainC, age37 
AImpmed IKhâi2 T,P., Chungam House 

Kaviathi Is1anc1 

37 	ijeb)hmanTK ,age38 
S/o I hu ilikad House 
Kavatathi Island 

38. 	OhiiedShfiK.P., age 32 
So,S1ad.PboA; Kakachiyapura House 
Kavaiathi Island 

39 	Mohammed Ri1'i B , age 33 
Sb Attakidave f P , Beeranthoda House 
Kavaiathi Island 

1 
40 	Raieel,agei21  

Sb IuiuPUleenkeel House 

41 	UmmeK 1 ,age 37 
Sb Udaifa C P Thekila 111am 
Kavaiathi Island 

42 	N4ohammed Rafeek, age 37 
bo Attai 1< p 	okaiachiyapuia I-louse 

lKa\'dlathl Island 



- 	 . 	 ------- -- 

* 
I 	 I 

43. r Mohammed B,agc 31 
S/a KiclaveK 0, l3aiakaroda House 
IKLi\fdIdtlli 1slmnd 

44 Jaleel P , age43 
Sb 	Attai Veloda, Po6vmmada House 
Kaväiathi 	sland 	Hi 

i 
II 

45 Dclhath, age 33 
S/a Mohammed T , Amanathakepura House 
Kvàathi Is1ai1. 

46. Sharâiudheór, age 24 
S/AJi A.,: Pooy:noda  House 
Kar•athi Isladj 	.• 	 Applicants 

(By Ad\ocate: M.l( 'B.Gangesh) 

Veisus 

he Admpistitoi 
J\diTm7iSt1 cUlOfl of the UT of Lakshadweep 
Ka\aiathI 62 555 

2 Dpitmet 	f Agriculture 
U F pf Lal<shd 1weep 
Kavaiatlii-82 	55 iepiesented by 
its qnectoi 

3 Dii cctoi ol Paichayats 
Dcpaitmen1t cf Panchayats 
Admmnisu ation of the UT of Lakshadweep, 
1NI'av8iathi-682 1555  

4 

................................... 

1)isuict Pandhayat 
Ica'am athi I  ci çsentcd by its 
Lxecutive OIflcem 

5 Village (Dwep) Panchayat 
KaVdi athi Jsland i epi esented by its 
1 xcciitive OfiThei 	 Respondents 

(By A(l\ocatc Mm S ladhakiishnan) 

19 0A319/2013 .i 	
.,..,;. 

1. 
.). 	... 

I 	 I 

. h irit 	•: 	. 
/O J-iarnsa,athumrneectta House 

Arufli 1l'and H 



3. 

5. 	K. K. Razak, age. 27 
to KhaderkOya;• Kunniyatarnkakkada 1-louse 

Amini Island 

6 	P Ashraf, age 37 
Sb Ahamed, !)aftarnm ,  House 
A. 	Island 

7 	K C Moosa, age 44 
Sb Atta!oya, Keclacheiy House 
Amini Island 

B.Kasrnikoy age 42 
S/o.Chcriyakoya, Balapp House 
Amini : : iid. 

age 41 
Sb Hai7akoya, Chnmthabelli House 
Aihihi 	lic. 

IahehM,ae33 
S/o Abdu]lakdya, Madam House 
Amini 1laid. 

PoOkunhL 
Sb T.C.Yousaf, Noormahal House 
Amini Island. 	 Applicants 

(By. Acocátc:i.I.B.Gangesh) 

i 	 0 	 Versus 

I. 	1he:Adiiiuisrraor 
minslàibn bi the UT of Lakshadweep 

Kaarathi-682 555. 



. 
2 	Dii ectoi of Panchayats 

Depaitment. of Panchayats 
Adrnmisti ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diiectoi ofFducation 
Dii ectolate of Education 
Administi ation of the UT of Lakshadweep 
Kavi1athH682 555 

4. 	\Iiilagë .(D\vep) Panchaat 
Aniiii Ilind represented by its 
LxecuuveOffcer. 

(By Ad"ocate M. r. S Radhakrishnan) 

20.: OL fQ. 325/2013 

M.ohammedAbdul Razak 
S/h UK NaIa.Koya 
A'ttaladà I-louse 

iidit :1sIaid; 

2. 	K. Moosa. 
Kandii1n1iouse 
1 ad cl hi at Ii Island 

3 	1 1am Koya B 
S/ Abdul K!icidci 
I311 i. ,  a 	I'lla 'd4l 1 louse 
Ai'drtt I s ia cl :  

(By Advocate M K 13 Gangesh) 

\/rsus. 

1. 	Th Afministiatr, 
Adminti ation of the Union Teii itoly 
of li,akhdweep Kavatathi —682 555 

2 	Lhe dnetoi (Sdiviccs) 
Adiiinisti alion of the Union Territory 
C) FL akshad4cj (Seci eta! lat), 
Kavciiatti —682 555 

P. e S p0 iid en ts 

App1 i c ants 

3. 	Deparnient cxIEnviornrnent of Forests 
J:fliOfl T'eu1:it y  of Lakshad weep, 

Kavaraihi H 682 555. 	 Respond cii ts 



4-3 • 
(By Advocate Mi S Radhaki ishnan) 

21. 0A326/2013 

 SavadT.K.,agc40 
SWO Mohammed A.P., Thirinikkadu 
Kavarathi island. 

S 

 Ahôobaek'cr PP.,age 43., 
Sb 	1-1am.ath K.P., Pallipurâ 
Kavarathi island. 

 Aboobacker P.1K.., age 34 
S/o Fathahulla, Puleenakeel 
Kavaraihi island. 

Jhngeer A.P., age 32 
S7o l-lamecd,Aliapura 
Kavarathi Island. 

S1a5aha.n 13.,ag 35 
S/ Kadave, Iadayi 
Kav.aàthi islind. 

(By Acfvodc: r.1J.Gangeh) 

Versus 

I. 	The Administrator 
Adminitration 6f the UT of Lakshadweep 
Kavarathi-682 555. 

Director of.Panhayats 
Departftient of Panchayats 

tration ofthe UT of Lakshadweep, 
lihi68 555. • 

cptrneitof.Science & Technology 
Uiicri Tëiitoi'i of Lakshadweep 
Kavrathi-682 '555 
represented by its Director 

\/illage (Iyeep5 Pa,nchayat 
Kavaràthi 1.san I represented by its 
kxecutive OFficer. 

(By Advocate: Mr.S.Radhakrishnan) 

A P P ii ca iits 

Respondents 



. 

22. OA 327/2013 

larook, age 4Q 
S)lb K Lnhjko a., Pul i5pi nakkad, 
Kavai:athi 1sInd. . ..:: 1 

Ummer Faok age 
Sb 	 Karthoiaura, 
Kavaraihi 1slnd, 

(l3y Advocate: M r.K.B.Gangesh) 

V ersu S 

1. 	The Adminisurator 
Administration of the UT of Lakshadweep 
Kavaraihi-682 555. 

2 	Dii cc oi ol Panchayats 
Dep ii tmpi. ol Panchayats 
Ad mi iii sti at ion of the U F of Lakshadweep, 
1Kavcuath)-82 555 

3 	Dcpu Imeni. oil nvuonment & Foiests 
Urii dn lerritory of 1.akhadweep 
Kavaraihi-6$2 555 

4. 	\'illage (l).w.ep) laichayai 
l\ a Vci hi Island i epi esenied by its 
I \UiIVL O11cci 

(By Ad'ocatç:. r,S.adhakrishnan) 

23. OAL32L0j3 

SaiRilI 	age 3 
S/p Mohainood liaji, Chendipura, 
lavirathi. 

SainiI Hameed,P.P., age 39 
Sb o Anai 1K.P., Pokara Chepura House, 
Kavarathi. 

'lohimie 	age 35 
Sb 	Ia)athl3P., K arutholapua House, 
K.avrathi. : 

hdlihi R, age 41 
.5/0 M0lThii1ñP(j,. Pallam House, 

Applicants 

Res p0 n dents 



Kavaathi 

ZIA 

5 	Al\Bi?yaeJ34  Pit 
1 	iiod 1 Pappadarn House, 

KavaatIi 	i!, 	 Applicants 

(By Advocate Mi J13 Gangesh) 

Veisus 

The Adiniiistrator 
Ad.hiinistration of the UT of Lakshadweep 
Kavrathi-682 555. 

Director of Panchaats 
:Depart.i -nent.o Panchayats 
Admnisi ation of the UT of Lakshadweep, 
.K.arâ.thi682 555.• 

• 	 - . 	 ;. 	 .. 

3 	iDuc1oi of 1 ducation 
.Dii-è3tbi'atê ôfldiic.ation, 
Admini.tration f the Union Territory 

i Lakshadwé-ei, -Kavarathi-682 555 

4. 	YilIg(D.wee. Panchayat 
Kavaiathi island iepiesented by its 
Lxec uuv 01 1cei 	 Respondents 

(By Avocate M S Radhaki ishnan) 

24  

, 

1 hlua Bejeum M M , age 38, 
W/o aum Razcd, Madeena Manzil, Kiltan 

upe!visoi, àoii Twisting Centie Kiltan 
l)su let Panchayat, Kiltan 

2 	hahul Iiamc.ed P K , age 50, 
'/o Sayed Kya P S , 1 hottathakkai a 
Stbre Kcpei Lurn Clei k 
Con Iwisting tene Kiltan 
l)istiicl 1anchayat, Kiltan 

3 	1 K azeemudeeii, age 33, 
Sb S'y Abdtifla Koya, 
Kundarnkularn, Kiltan 
l9clpei. 'Coi' 1v.'isLlng Centi e K i Itan 
Disu ict l5 anchayat, Ki Itan 	 Applicants 



(By Ad\'áçate: M r.. Iad Nakrihnan) 

25. dA'331/2013 

8s4i1IcC.ae 34 
S/ó S'eed Móhirnrnad A.M. 
lçttfymchatta (I-Ioi.ise), Agatti Island 
UT :df Lakshdwcp. 
Wo rking as casual labourer in the Department of 
Science & Techhology, Agatti, Lakshadweep. 

2. 	llyderP. 
S/a Sayeed : Buhari 1-laji U. 
Pokkathppda (J-jouse), Agatti island 
UT o [aJsad\ecp. 
Voikig aasuaI  laboUrer in the Department of 

Sc ienc & Tehnology, Agatti, Lakshadweep 

3 	AliAkoai . J age 39 
/o :II7a 

KüinhiydlHbuse, Chetlat Island 
JT pT 1ak'heep. 
Vorkihg as 	ial labourer in the Department of 

Science & Thiology, Agatti, Lakshadweep. 

4. 	Nazm,alBarkaiJc.;age 27 
S/a S 66 dikoy 
Kuriyathiyoda (i-1ose), Chetlat Island 
IJT of1akshalvp 
\Viiirg 	casua 1tbourer in the Department of 
Sái ° C Tep 



Laksdweel. 

I1r1hMfl 

App1 i cant S 

iakose, Sr. & Ms.Daisy I.Daniel) 

I 	
Versus 

1 	The Administiator 
of Lakshäd Weep, Kavarathi-682 555. 

Chairperson 
Village (I)wéep) Panchayat, Agatti-682 557. 

Chairperson 
i11age D5);  Panchayath, Chetlat Island-682 554. 

The Junioi.Sçi.tif'ic Offlcer 
Depaitment di Science & Technology 
Chetlat-682 554 

5 	The Junioi Scientif'ic Officei 
I3epaiment of L5clence & Technology 
Aatti-682 5:7. 

6. 	Dfrector of 1archayath 
Department of Panchayath 
Kavarathi-82 555. 

(By Athocate: Mr.'S.Radhakrishnan for Ri ,4,5 & 6) 

26.  

SP Harris 
I/aRunhi 

Sâilanivapura, ; Riltan 
lI;âkshidweep 

KAzhar 
So.Syed I3uhari 
KuYiythivocu, Kiltan 

AiPAhand 
I ,  

\Jimauia, Ki'lan 

(By Advca 	vIr.R4.1 Hariraj) 

Versus 

ReSpondents 

App1 i can ts 



Administi atdii 
Unihn ThitoiyofLakshadweep 
11K.a\'aI tU 	T 

2 	1) 1 recidr,of Panchayats 
Union I cii itoiy of Lakshadweep 
Kavaiatti 

3 	Sub-Divisional Offcei 
Kiltan Island,Uriion Ter;itbry of Lakshadweep 
IKiltan. 

4. 	1.)t i'CCtOi', 
Seiyicqs, 
UT of La hcj.we.ep, Ka'aratti. 	 Respondents 

(By Advote:Mr.Sidhakrihnan) 

27. 	OA344/2O13. 

I. 	Kassim A, 
S/o.Aukoya PP 
Aliyathara F-louse, Andrott 

JalaluddinN 
/oAttakoya N. P 

Nb'ngumnida I louse Andi Ott 

MOhammed 1--lassan C.E 
Sb :Kinh i Roy 
LdayakkalHouse, Andrott 

Mohammed Fkfeek C.K 
SIo.l(oya .K.0 
Cheriya Kakkanal House, Andrott 

Moininiccl.Kamaluddin M.K 
Sfo.Siiha.buddin Pookoya Thangal 
Mayankakkada 1-louse, Andi ott 

;-. 

6 	MOhammed  a' sh e r C 
Sb PooI<oya 1  
I da1akkal 1-louse, Andiott 

7. 	Nddrul I-lss A 
S/qNaIlayaloya.U.K 
Audldda I louse, Andiott 



#9 

8 Muishida I3egum C N.  
DIo Late Shainsuddin Thangal 
Chemayath ta1akath, Ahdi Ott 

(By Advocate Mi jK 	Gagcsh) 

\/eisus 

I he Adimnisti atoi 
Administi at'ion of the Union Tei i itory 
of Lakshadweep, Kavaratti —682 555 

2. Director ofPai'chayats 
Department 	fa.nchayats 
Adminisu ation of the Union Tei i itoly 
of Lakshad\eep, Kcivaiatti —682 555 

3.. Dcpartien 	of E1ectriciy 
union Territpry of Lakshadweep 
Kavarathi 	6:82535 

4. V.j Iiag 	(DeepPanchaat 
Andi Ott 1s1aix iepiesented by its 

'OffickH682552, 
£ 

(By Advocate Mi S Radhakiishnan) 

28 OA 34512013 

1. Ayshomma 	C 
Dio i1amsa, Eliãhtta House, Agathi 

2 . Be ehthu mmaIV 
DIo Kasmi Koya Puthanvced House, Agathi 

3 KadeLjaP R.K.  
1)10 Koya I I4sn, Punkad House, Agathi 

4 
I c 

Abdu1 MuthalifM K 
Sb 	Attakoy, Mayamkakada House, Agathi 

5 Abdul Shukdoi 
SIb;I.,at, UsfH 
Melaillam I-louse, Agathi 

6. Iythujl.a,M.lK 
Sb Aboohackci Koya V K 
MakkashikaIaa House, Agathi 

7 \4anooi T 

App1 i cants 

Respondents 



. 

10, 	NazerK 
S/o.Kidave 
K.unnikathiyapa.la  -1ouse, Agathi 

II. 	Showkaihali M 
S/o.limmcrB 
\1akay 	1 achdda -louse, Agathi 

S ad Mdh am ccl 1< 
.Po<oYa 13 

lKeèpátt 1-16use, Agathi 

Naser'P 
S/o.Muthali f K 
Paffiada House, Agathi 

Abooacker N.M 
S/O.Abdul Rahman F 
JafSes N'lanzil, Agathi 

*bdil S1ani.T.P 
SIhpria Koya C.P 
'l hp,(pu.h1a 111am, Agaihi 

AIikoyaKK, 
S/3J\4 ohamnd 1< oya 
Kakk,acla louse, Agathi 

Azbar C 
S/o.Mohamined Koya 'V.P 
Challakkad Hduse, Agathi 

Aboobackèr 1< 
'[P 

Agathi 

19 	SavadE 
S/b.Lad haldiad Haji K 



Nahesa M.K 
D/o,AbdullaKOYa K 
f\400l.haml<akkada I-louse, Agathi 

Koya P 
S/o.Kunhikoya 
I?àhdin6da 1-I0iise, Agathi 

Kaiiikoy K.I 
S/o,AbbobacIe: 1K.o)'a 
Kamalmalmiyóda Puihiya I 11am, Agathi 

Ahddbackcr UP 
S/o..AIi Mohammed 
Uppatlioda 1-1Ouse, Agathi 

1adarudheen V 

ah.dMafli), Agaihi 

• ' I 

IKijiinh.isà. 13.P 
l)(lonmcd S 
I3ajáhioda, 11use, Agathi 

Fhndumbi M 
D/o.Aitakoya 
fVlarri'ui Scvjyoda 1-louse, Agathi 

• 	29. 	JalTerA.l 
-,Io.Sayed Buhari T.°P 

1lousc, Agathi 

• 
i'tl).idhI7 M.I 
/o KiHvP 
ljipm 1-louse, •Agahi 

Sikp 
Jo.MthukOya K 

C hi ya pappada 1-louse, Agathi 



2. 

32. 

33 

Nascer T:P 
S/o.Muihalif 
Ihe1<ku Puthiya 111am, Agathi 

Ubaid U 
S/o.1-Iamza U 
Ummmerodachetta I-louse, Agathi 

Syed Mohammed K.T 
SIo.i\ boo Sala F 
Ka1anthithiy6da I-louse, Agathi 

Mahamood P.P 
SacdMohahimed 

Rouse, Agathi 

A.bdj. 
S.ioFathahuIIa 
{3yashbiyoda I louse, Agathi 

1 ljaromma 1. P 
D/o./\bdul kaderkoya P.0 
JThck Ku Puth iyaiI lam, Agathi 

 
D/pKhaIid13 
1 hi iiikka )Jpuse  Agathi 

AfB •  
/o.Sayed A ii K 

13 yashabiyoda 1-louse, Agathi 

Mdii:i y1n biB 

IR/o.,Ummer C: 
I3aiithoç1i Flousc, Agathi 



Nissamudhcén V.K 
S/o.Flamza C.K (Late) 
Vadak KeclaHlam, Agathi 

Cheriya Koya AK 
S/o.Koya 
A1iài.tinnimmada I-louse 
Agatji 

MohammedA!iC.P 
o.KasmiKoya A 

chchalakapda 1-louse, Agathi 

Saved Mohañimed K 
S!b.Yoüsai A 1 . 

Ktinnuñijrai1 House, Agathi. 

(By Avocd Mi K B Gangcsh) 

Veisus 

I. 	'hd:miistrto 
Adipnjstuaiqn of the Union Territory 

1Lakshadep, Kavaratti - 682 555 

Dépitmerit f Agriculture 
Upion lerritciy of [akshadweep, Kavarath i 
!preit(d byits Director - 682 555 

Di;coiPhayats 
I)mei 	1 aichayats 
AdiSt'tiif the UhiOn Territory 

- 682 555 

Applicants 



4. ,.Village 
Agathi lsiazd 	ere:d by its 
Excuti' 	Offider - 6Q'5 54 	 Respondents 

1 

(By Advocatd 	3dhakrishran) 

29. OA346/2O1'3 

 Urnme Farook Shaf 
S/o.Aboosa!a 
Malikakal HOuse, Arninii 

 P.A Sayedall. 
S/o.l larnzakdy 
Piiihiya Ash}bda House, Amini 

 1Thhmath I3arn 
D/.o Ahawêd, 	. 	Malikakal House, Arnini 

 Aharnedkoya 
S(o.Koyakithivu,. Surambi House, Amini 

 VhiyabiP.0 
D/o.Anthuko5/a, Pall iyachetta House, Arnini 

 Rëeb M.P 
DIç.l1ama, 	4al lipura 1-louse, Kavaratti 

7 lqyV P 
aköVadakkilpura, 

Karaüi 	 . 	 Applicants 

(By Açvocae: Mr.K.B Gangesh) 

.Vesus 

1. lhe Adrninisraior 
lminiratibn o('the Union Territory 

pf I akhtd.weep, Kavaiatti - 682 555 

2 I)ietoi' of Panchayats 
5pitmit of Panchayats 
diitionof1he tJnion Territory 

khad)eep, Kavaratti —682 555 



.' ;- 	 °•lIi:.•'• 	 --.-----.----- .--.-- - 

441  

S 	. : 	 . . : • 

3 
fLaadweep 

Director of Education —682 555 

4 	7i1lage (lJweeç) PancIayat 
Arnini Island ipiesentd by its 

xcutive Officer 	553 

5 	Village (Dwep) Panchayat 
Kavaiatti hsland iepresented by its 
Executive Oficei - 682 555 

(By Advocttp N'i 1 S Rdhaki ishnan) 

30 	QA 347/201i 1  

uhaiabi P 
Lid.Kufku:tl 
PaI1ichni: J1(ne, kavaratti Island 

2 	Mahainooi M P 
I)io l-lamzath 
Molakcpuia House, Kavaiatti Island 

3 

Uluiathira Karatti Island ka 	av,  

4 	Arnina P v 
DIo Mnaf 
Puthiy'aveedi, Kavai atti Island 

5 	$aiomma K P 
l)/o Ibi ah 1imkuty 
}eelakph icti'apui am 
K1avaratti Islad 

6 

j4 V1h1mu1a Kivàiatti Island 
I 	1 

7 	Bbi'A., 
bid ceIzakoya 

vappada House, KavaFattl Island 

8 	Beebi Ayneura 
Eo Abdurahirnan 
Aynepui a 1 louse, Kavaratti Island 

I 	I 

Respondents 



10 

12. 

- - 

9, 	 ( 

Ra1ath BegLi B 
1Db Au 
Bal1 , *a11'1-100S- e-41 Kavar4ti Island 

Sadihath V M 
I)bo Valiya Abdiahiman 
Vadakkumelachadarfl, Kavaratti Island 

Rhiyambe- I P 
DYo Ahammed K P 
Tott.thapuia, Kavaratti island 

Beefa hum tma B 
D/o Aboobacket 
Beeiamthoda, Kavaiatti Island 

01 

S 

Applicants 

13 

(By 

 

 

Rhmth Beeum P.P 
Dbo.Attal K.P 
Pochaiachepuia, Kavaratti Island 

I4aijanath 
ll)bo Muthu Aynapwa 
Kuthppappepui a, Kavaratti Is land 

1 	fci 
AdyoeMr K B Gangesh) 

\'eisus 

Fhe Administiator 
Administi atio'n of the Union Tei i itory 
of Lakshadwep Kavaratti —682 555 

Diiccloi (ScI\)ices) 
Administiation of the Union Territory 
of' Lakshadvv'ep (Secretariat) 

Kay4iatti —  6'555 
. 	. 	.. 

f-or!.dUs:i'is 
Unin I cii itory of Lakshadweep 
Kavaiathi represented by the 
Directôi of lndustties Respondents 

(By Advocate Mi S Radhakrishnan 



• 	
0 	

rI ri r-r -------- 	---- _________ 

i i 

31 	@A39I2013 I 

I 	r1iN 
/o Shai 

Noorumchett House, Arnini 

2. 	Attakoya 	S  
S/o.Muihuko'a, 	.. 
SLftárnbi i'lOuse,Amini: 

3, 	Ajiwar Hussain 
D/Q.lEssa 
IKottapura House, Amih'i.. 

4 	ijitha BeegQrn 
.dulla Køya 
l3eIi House, Aniini 

Han&dathbi 	.. 
D/o.Shikoy 
Monakkal!achetta House, Amini 

I:Tassaihar 	0 

S.o.Mohammed 
Aftrnnechett I-louse, Arnini 

7 	K C N 1as 
S/O Jai'n 
KiIvadachetta I-louse, Amini 	 Applicants 

(ByAdvocate r <B Cangesh) 

Versus 

I. 	The Admiñistrtor 
Adrninistrt.ioriof the Union Territory 
of' Làkhadweep, Kavaratti - 682 555 

2 	l)iiectot of Panchayats 
T)epa-trnei1ii, of Panchayats 
A4mipitiatibri of the Union Territory 
odvycep 

555 

3 	'l3epa'trnent of [ ducation 
UnionTeiritôiy of Lakhadweep 
Kavararhi represented by 
I)irëctorofEth,cation —682 555 



q. 	 i 	I 

j 	l 

Arpini JsIardeçntd by i t s 
EectiOe— 682554 

H 	I 

(By Advoèate Mr S  Iadhakrhnan) 

32 0A350/2013 

I 	Mohammed Hasan 
Sb0. Abdul Kadar 
Mohaputakkad House, Andrott 

2 	Abdul Hassan 
S/O. Attakoya' 
Kathatt House, Andrott 

,$ayed.Mohatied 
S/O.AboosaIa 

a.rchetta House, Andrott 

Respondents 

Mohaimd,Uussai 
Sb Mohammed 
Iappathiyodá House, Andrott 

5 	hjuddeen 
Sbooyftirha loya 

Andott 	 Applicants 

(By Ayct N1 K B Gangsh) 

Versus 

he Adrninistrator 
Administi ation of the Union Terntory 
of Lakshaclv'eei, Kavaatti — 6 8 2 555 

2 	birector of Fanchayats 
J)epartient cf Pan chayats 

Union Territory 
ep 

-'4 
3 	District 	 a.ya 

Kavaratti reptbened by its Chief Executive Officer-682 555 

4 	Village (Dwèep) Pãnchayat 
AndrottIsland ieprsented by its 
Executive 0lfi6er - 682 554 

(By Advoca Mi S adhakrLshnan) 

Respondents 



S 
33. 

2. 

 

Yousaf 

S 	

S 

- 

S/o.Pookoya 
Puthiya Eddiyâkkal House, Amini. 

Ad'Ocaé: Mt.'K.B GangeTh) 

Versus 

1 he AdrniwsUtoi 
Adtninistrátton of the Union Territory 

Kavaratti - 682 555 

Di i: ctoi. of Paiiohayats: 
Dprtment .i Panchaats 
Administi atiØn of the Union Territory 

KvAratti 	82 555 

ntfWornen & Child Development 
Uniontievi,  dory of Lakshadweep 
Kariihi 
Rep1esentd y its Director 682 555 

at Ige (Dweej) Panchay 
irtrhtt llandrepresented by its 
Executive Officer - 682 554 

Vil1agé(P\) Panciayat 
Am iru I 1sland ' i epi esented by its 
E.x:tvOfflcet - 62 553 

:1 	 .1 

(By AdVk  

34.$ 

r(' 

(By 

 

 

5 

Applicants 

Respondents 



19. 0 

1 	Mohammed Jiaz Kh 
/o P.in hi 	j J 

2. 1 	Mohanirrd yhro&' 
Sb SayeeLl N'oFirnme&koya 
Neel athpura Huse, Ahdrott 

Man .s O or 41i;:  
Sbo.Muthukoyà. 	

•1 

Penta!nvelipura House Andrott 

MOhammed Fáisal 
S/q.Sjd..de.cque: 
Makkct 1-l6use, Andiott 

(By Advocate Mi KI Gangeh) 

Versus 

he Adrnmistiator 
Administration of the Union Terntory 
of Lakshadweep, Kavaratti —682 555 

.epartmentdfAiiima1 Husbandry 
Union I cii ito! y of Lakshadweep, Kavarathi 
Rcpiesented by its [)irector-682 555 

 tY1rect3r?ofanchayats 
'1 

Dep4i1ment dfPanchayats 
Adinistrtin qf the Union Terntory 
of Laksha 1d weep 
Kavaiathi —682555 

4 	il1age (Dweep) Panchayat 
Andrott Island represented by its 
Fxecutivc Offier-682 554 

(By Advocate Mi S Radhakiishnan ) 

35 	OA 353/2Ø13 
44 lii 	

? 

t1 	I 

/b1Kifav1i( 	1 

Iankak1di'a House, Agatti 

Applicants 

Respondents 



2 1K M S1ukooi 
Sb 	CtkkiiodM01aqIred 
Keels Mu1h1Ipu'r 	ioe 	4gatti 

3 
11 

TPAhr'nad 
Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

 oya 
S/o.Aboobacker 	.. 
Kamal(na1miypda Puthi.ya 111am House, Agatti. 

 K.Showkathali 
S/o..Sydubuk:ari 	; 

Kondinoda House, Agatti 

6 B Sharafudhcen 
Sb 	Ummer Ella 
I3eeyak'uttiyoda F-louse, Agatti 

7. V.K.Mohàhned Mükthàr 
SIo.AbdullaKOya 

adakk Kunninarnel House, Agatti 

8 '\bdu1 Rahirnan 

l la I-Iou se Agatti 	 Applicants 
.. 

(By Advoct$4il B Gangesh) 

Versus 

he Adiinitiator 
Admin istraton of the Union Territory 
of 1. akshadwpep, Kavaratti - 682 555 

2 Department 	f Animal Husbandry 
mon Fei i it.or> of Lakshadweep, Kavarathi 

its [)ircctor-682 555 

3 
L 	1 

1ecèI? of Ptnchayats 
Dpartmrjt oil Pnchayats 

is{in1 oI the 	Jn ion Territory 
of Lakshad Weep 
Kavaratti — 6.82 555 

4 Village (J)we 	Panchyat 
Agatti Island representd by its 
Executive 0ffcr - 682 553 	 Respondents 



(By 

36. 

 

I 

 

(By 

Applicant 

 

2 

3 

TheAdministraor, 
Adninistratiori.ofhe Unon Territory 
of Uakshadv'eep, Kvarathi —682 555. 

i'he DifecWr (Services) 
Adrninistrtibñ of the Union Territory 
o1 Lakshadwep (Secretariat), 
Kâvatti - 682555. 

DepartmertQfAgriculture 
tiniô.. Teriiát'of Lakshadweep, 
Kavafathi 	S555.. 
Repesehtád by is Diredbr. 

(By Advoc. 	Mr. S. Rdhakrishnan) 

37. 	OA 355/2013.. 

Muthülo 	
.1 

S/à,Shiko'a 
Ka 	I loyseAndrott 

'I 
'/o'Asnai' 

unmad 1'-idüe, Adrott 

(By Av: Mr.kB Cáitgsh) 

Versus 

The Adrninistrator 
Admnistrtion of the Union Territory 
di'LakhacIweeç; Kavaratti —682 555 

. 	I.' 

Respondents 

Applicants 



• 	: 	•• 

2 	[)irectoi of Panchayats 
Department of Panchayats 
Adrninistratioh' of tF1 \Jiion Terntory 
of Lakshad'eep 	' 
Kaiatti-682I555 

3 	Duecto of Port, Shippirg Aviation 
Urnon Perritoi y of Laksh w adeep, Kavarathi-682 555 

4 	Village (Dweep) Panchayat 
. Afldcott:1slandtepreSentëd by its 
Executive Offictr—.682 554 

(By Ad..qçt: Mr.S Radhakrihnan ) 

Respondents 

38. 0356/203 

ilajarommabi 
D/o.KoyaI(iave.M 
JhithiyapadaHous, Kalpeni 

;•.•,. 
 Ii 
(••• 

•I . ....... I. 	. 	. 	. 

2 	M K. Cheriykoya 
S/,OtmQhamrn d Koya Haji 

1ikk.a<ad a.Uo.u:se, Kalpeni 

(By Advocate Mi K B Gangesh) 

Versus 

T he Adminiti ator 
Adniinistratidn of the Union Territory 

) 1 Laksi7acwcep, Kvaatti —682 555 

4 	l 	 Ii 	I 

2 	bLlctd OfPnchayat 
eti1nt &l 'Panchayats 

Adirntition of the Union Territory 
p'Lakshaç1weep 
Kaitti - 62555 

3 	Vi11ae (Dwep) Pnchayat 
Kalpeni Island ;epiesented by its 
Excutivc0ffice - 682 552 

(By A4/6cae Mi S 1adhkiishnan) 

39 	b4.37/2O1 	I 

AKAbdilSlabi 1  

S/b\iiyakoya 	I 

II 

•, 	 :. 	 .......... 

Applicants 

Respondents 



 

 

 

 

 

 

 

 

 

 

 

 

•. 

Alikakada Fku, Kalpem 

11 k c, C. 
, 

M.ipri 

P 'Sakeei 1-IUsir 
Sb Mohammei Koya 
Pèechi'äth: 1-Ioue,: Ka1éni 

Abdul Lathef 
S/O.Pallath Kurhi Koya 
Nenernpappad 1-louse, Kalpeni 

	

Attakoya 	 I  
Sbo...Kami:1cy 
1<unhipuvalciJ11ouse, Kalpeni 

Abdul Nase 
Sb Muthu Koya 
Malmikakada 1-kuse, Kalpeni 

M.K Khale.H 
b1lam1q:ya 

MalmikakaSia House, Kalpeni 

H 
Mohammed Naser 
Sb Mohammed Koya 
Peechiya House, Kalpeni 

1 	 r 

ii 	cL' 	I 

Mueb iahui 
/o hai IKc'a 

M'an.i rn ei House, Kalpen 

Cheiiya Koya 
Sb Ahmed 
Ncdiyarn I-louse, Kalpeni 

Mohammed Koya 
S1(o Kunhi Koy 
chciyapw akad -touse, Kalpeni 

:fi 	L• 
'da1- iuse, Kalpeni 

Is  I(d 
viathi lkadan1!al House? Kalpeni 

. 



a 
Ii. 	

. 

1 lt:t

Up  

Ft 
1 4 

Hbuse Kalpeni 

15 	A bduLilakeern 
S4.Cheriya Koya 
Melachedarn House, Kalpeni 

16 	1-lajirommabi 
[)Io Kasmi Koya 
Akkara I louse, Kalpeni 

17 	Huthairth 
D/o Abbas 
Arakalar HoLi, Kalpeni 

18 	Rasheed 
Sb Koyamma 
Manjiyenam House, Kalpeni 

19 	AbdulGafoot 
Sb Kasmi (oya 
Kadapuiathaillarn House, Kalpeni 

20 MCMo'a 
ooIçoy 

dath Hoise, Kalpeni 

21 	1Saflya 
D/b Moosa K C 
Puthiyapuia t-Iouse,  Kalpeni 	 Applicants 

(By Advocat Mr..K 13 Gangesh) 

Versus 

fhAdrninistiatoi 
\dmi'n islatioi of the Jnion Territory 

tak14iweep, Kavarathi - 682 555 
I? 

2 	batthrt of tAg! iculture 
tJnbr jfei i Itoi ' of Lakishadweep, Kavarath i 
Rers,çnted by its Director 

3 	Directoi ofPanchayats 1  
Departrnent:b.f Pan chayats 
Administiation of the Union Territory 
of I akshadweep, Kavaratti 



101,  
. 

4. 
Jr1vt* 	 1sland eprseflt1 bY its 

i:XecUuY .Y"t A .  - 

(By Advocate t Mr S. 1ad64Lh$hna 

40. 	O.A:358/2013 

Abdul Laihef 
Keela Villattorn, Amni Island 
Lakshadweep. 

(By Ms.Shahna Kathikeyari) 

.crsus 

1 	Vi11ge (Dweep) Panch.yath 
Amni Island 
Represertcdby the Chir Person 

in-682 552 

2 	Secretary 
Department of Panchayath, Kavarathi 

3. 	tYt6 
F.rnpl9yrnen,t. and Training 
Unibn1'erritbry of Lakshadweep 
Ka'arathi 

(By Advoat,: Mr.S . Radhakrishnan for R 2&3) 

41 	OA39/203 

MuthuJ4oy 
Mampurarn Housc 
Arnini 1.land; Lakhadweep 

(By Ath'.cat: Ms.hahna Karthikeyan) 

Versus 

p) Panchayath 
\mni1sland 
esrtect b,the Chair Person 

P,j8.2552 . 	. 

... 
2. 	t: 

,partme-bl'o. Fanchayath 
1Kavarathi - 682 555 

Respondents 

App! icant 

Respondents 

Applicant 



'y. 

'7 

• 	 :. 
3 	Dçctpr 	I  

rai 
1JnnTerritY of Laksladweep 
K'ratIii- 68 	55 

(By Advocate Mr S Radhakiishnan for R 2&3) 

42 0A362/2013 

Rabeehathula B.P. ;, aged 35 y:arS, 
Sb. MohmrnedKQya T.N., 
Labourer,. Kiltan., Residing at a1i'apura House, 
Kiltn. Island. 	• 	. 

(By Advocate Sii P V Mohapan) 

Versus 
fhAdininitratOr, 
UT, of Laksbal+.eep, 
Kavaratti-69-2 555, 
Elecriça! . [)ivision, Kavarathy. 

.DirecWr oI.Pançh.ayat, 
Department of Panchayat, 

drppisfi ation of UT of Lakshadweep, 
Kra't1j - 682555 

xc 
............... 

3 	Teutive Officer, 
i1tgc Dwe Panchayat, Kiltan-682 557 

(By Advocate Si t S adhakrishnan) 

43 0-A363/2OL 

Yaser Arfath M V. , aged 28 years, 
S/o. E See1ikoyaLabburer, Animal 
Husbandry Jnit, i4tan, Residing at Moulana Veed, 
Edayal41,1  K itan 

(By Ad 	tiP 	4ohanan) 

Versus 

Adrninitatorc 
iJ'i' of LalshiW<eep, 
Kavaiattl-682 555 

2 	
. r

:  ec tort of Panchayat, 

Respondents 

Applicant 

Respondents 

App! icant 



it 

Department ?Pa 1chaya ,  
Adstratio df U I' f, Lakshadweep, 
Kavratti - 68 55 

3 	The vterinaryAssist n Surgeon, 
Office of the Vterinay Assistant Surgeon, 
(Animal Husbandry Uni'), 
Kiltan Island, 	 557 Lkshaclwep-682  

4 	1 h Chairperson, Villag Dweep Panchayat, 
lKiltan-682 557 

[By Advocate Sri S Radhakrishnan (Rl-3)] 

44 0364/203 

Abdul Jibisb,SIo.Sâinui Abid P., aged 27 years, 
Malikak&,.KiltatUJ. of L.shadweep, working as 
Casual Labouiei, (Live Stock Inspectors Trained Labour), 
Animal Flusbandi y 1Departrneflt, U T of Lakshadweep, 
Kavarathi 

(By Advoçat Mis Daisy I Daniel) 

I 	Versus 

1hAdrninistrtor 
U nion Tei ritory of Lak'hadweep, 
R'arathi-682 555 	I  

2 	Chairperson, Village (Dweep) Panchayat, 
Ki1tan 6.2557 

3 	Diiectci of Anmal Husl3andry, 
ULt of kakshadwep, 1avarathi - 682 555 

4 	Dftcor 	 of Panchayath, 
4Kvaiath —'682 55 

[By Advcate Sri S adhaishnan (RI, 3 & 4)] 

45 OANo 366/2413 

1. 	Mohammed ka.shji  
Sb Sajeeci 

annip 1K 	uia 14u 
Andiott 

2 	v1hathmed I lussain K C 

I 	 I 

Respondents 

Applicant 

Respondents 

S 



Applicants 

The Adiinistratr, 
Adrninistiatipn of the Union Terntory 
ol Lakshadweep:, Kàvaràthi - 682 555. 

2 	1 he 1)irectoi of,Panchayats 
Depart&ient of Panchayats 
Admwistrtic)ri of the Union Terntory 
QIakshadweep, Kavaratti - 682 555 

3 	1 a}çhadweep Development Corporation Ltd, 
Port Contiol 1 ower, Andrott - 682 554 
Represented by. its Offcei in charge 

1. 

 

Directorate o 11 Art & Culture 
Adiiiinistran f the Union Territory 
oiLakshadwee Kavaratti —682 555. 
Re1iresented b its Director. 

1)ftecirofi .griylturC 
Iepartrncni, of Agi icuui e 

:4 	(LI1. - L 	-- 
Apmtr1stptiQpPf.thc 	 ion Territory 

dl Lakshadveep, lavai.tti —682 555 

6 	Village (Dveep Panchayat 
Androt Island iepieentd by its 
ixecutive ( fficer-682 :554. 

(By AdvoáäteMr. Radhakrihnan) 

46. OA 6sdoI3-; 

Respondents 

Nallkoya, ageq37 yeals, S/o. Pookunni A, 
Puthiy ClçittapOkda House, Andrott 
-;- 

2 	 1 years, Sb Sheikoya Thangal, 
th H9use;JQro. 

1) 	;';,• 



vt- 

1.0 

S 
3 	Sad MQhned h1hbudheen Thangal, aged 28 years, 

S/c S 	oSjThn, iUhdeth House, Andrott 

4 	Mohrni4dd yid Sthai,A  aged 23 years, 
Sbo 

'heikoy l haiia1,'1andeth House, Andrott 

5 	Mohammed Salirn, tged44 years, Sb Kidave A, 
Panch.nal House, Andrott 

Khair,.àged.32 years, S/b. Muthu, 
Puleenakeel 1biii5e, Kavaratti. 

Abdulbari, agd34years, Sb. Harna Koy, 
M . 6nakkal Hduse, A.rnini. 

:1 

8 	Sayed Koya, aged 44 years, Sb Pookoya, 
Meelacheri House, Arnirii 	 Applicants 

(By Adocate Sri K B Gngsh) 
1 	 1 

I' 	
Versus 

1. 	The .AdrninisttQ1:,.1 
Administi ation of the Urnon Terntory of Lakshadweep, 

2 	1)irectoi 6f Panchayats i. 
3epafrncnt o?anchayats, 

Adrn1ptti on of the Union Territory of Lakshadweep, 
VAK.. 	Q5 5 :  

3 	I)eartiient of Agricuitire, Union Territory of Lakshadweep, 
Kavarathi, Represented by its Director - 682 555 

4 	Village (Ddep) Pancayat, Andrott Island, 
represénted by its Exeèutive Officer - 682 554. 

5 	Villagc ([)w'eep) Panchayat, 
Kavaiatti Island, repreented by its 
Lxecuuve dffier - 682 555 

6 	(I)weeparichyat, 

HIid, ipesered by its 
Respondents 

(By Advocate Sri S Radhakrishnan) 

47 OA 369/2013 

1 	 : 



- H 

. 11 

1 SuIfekei aged 42 yeas S(o Sayed Mohammed, 
Vahyapui a I loe, Andrtt 

2 Mohammed Nasei, aged 	4 years, Sayed Ismail, 
Kerakkada House, Andrdtt 

3 Mçharnmed FIussain, aged 48 years, S/o. Nalla Koya, 
Pallippuia House, Androth 

4 Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthiyath House, Andrott 

5 Chei iyakoya, aged 32 years, Sb 	Nallakoya, 
Perumpally House, Androit 

 Nóül Am' 	'ed 3 	years, Sb. Shaikoy 
Pandath Puthiya Pura House, Andrott 

 IIairizakoya., a;gd 52 yrs, Sb. Koya K.idave, 
Chekkarakkad House, Andrott 

8 Mohammed Kasirn, agd 37 years, S/o. Ahammed, 
Ayriada Chetta 1-l0use, Andrott 

9. 
uaima 	aged 33 yars,  S/o. Nalla Koya, 

1anai1rpada House, Andrott 

1 0 Mohrhnied k-Iussain, aged 30 years, S/o. Pookoya, 
Panakal Katt House', Andrott 

11 Mohammed Rasim A , aged 39 years, Sb 	Yousuf, 
Arnrnelam house, Andrott 

12 Pookoya, aged 45 years,S/o Sayed Koya, 
Kunn& I louse, Andrott 

13 3hee 	a , ged 41 year, 	bo Koyamma A, 
Pandarth Hou, Andrott 

14 aged 
? 	

years, Sb 	Thang Koya, 
1 Itiattam, Pokkada House, Andrott 

15 Saed Sihabpdhin, ad 32 years, S/o. Koyamma Koya, 
Shaikkitite Vetti1 Padipura, Andrott 

16 ,c 	'. 
Mohamm 	1iwan Al.,' aged 27 years, S/o. Kunhiseethi Koya, 
PutharnrnadaI Iouse, Andrott 



72. 	 S 
17, Soudabi K C. F', agcd 29 years, D/o Attakoya, 

Kudambattu, Cheriyapura House, Andrott 

18 	Mohammed Kasim, age443 years, S/o. Sayed Mohammed, 
Pappet House, Andtott 

19. Kareem, aged 18 years, /o Koyammakoya, 
ATiyai,haia Hou, Aridrott' 	 Applicants 

(By Advocate Sri K B Gangeh) 

Versus 

The Administrtr 
Administration 	the TJnion 1'erritory of Lakshadweep, 
Kaaràtti-62 555. 

D,i.rec,tor of Pançh•ayats, 
I)epartment f }achaas, 
Administration of the Union Terntory of Lakshadweep, 
Kavaratti - 82 555 

3 	Vi11ge (Dweep) Pnchayat, Andrott Island, 
reprsnte by its Eeutive Officer —682 554 	Respondents 

(By Advocät: Sri S :  i..adhakrihnan) 
A. 

48 OA 370/2013 

Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda liQuse, Kavaratti 

2 	Musthala, ad1 36 year, S/o. Hamzath, 
d!ikanapurl louse, Kavaratti 

3 	iOok ag 	'7 years Sb Koyamma, 
Chiyath!a OL1S, Kivaratti 

4 	Shaneen, 4aed 30 years, Dbo Khamar Khan, 
Sainabiyoda House, Kavaratti 

5 	Ayshabi, agcI 36 years, Dbo Hamzath, 
Keelakochapura Hous, Kavaratti 

6 	Shameen, aga 36 years, Dbo Ibnu Maja, 
Valtyali Housb, Kavaratti 

7 	MomitU, àd36 ears, bi0 Hamzath, 
Bada.' I Ipu, Kavaratti 
Ii 



13 

8 lam1aI3ccgum agcd 34 years, D/o Kasmi, 
Muthihiyoda I lOuse, Ka''ai atti 

9 Mujb Rdhman, agcd 38 years, S/o. Abdul Khadei, 
' IV1o'nLIpurikad House, Kavàratti. 	 Applicants 

(By Advoau 	Si i K 13 Gangesh) 

Versus 

 The Admifistraor, 
Administration p [the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

 I ).i rec [or o 11'a.chayatsc: 
[).epar[mciit OT Pmncha'.ats, 
Administraioh of the Union Territory of Lakshadweep, 
Kavaiatti - 682555 

3 Ducctoi ate Oi
. 

	and Health Services, 
Union I.erri:tory. of La.khadweep, Kavarathi, 
R.eprcsentd t?.y its  1.irctor - 	82 555. 

 Village (Dve)Panchayat, 
Iâvarátti kInd 	iepiescnted by its 

xecutivc Oflicer 	682 555. 

VUlage (I)weep) Panchayat, 
Andiott 1land cpiescnted by its 
I xccutive OHicci —682 554 	 Respondents 

(By Advocatc ii 	Radhakiishnan) 

49 	0A371/2013 

1. 	P Nasebr, a.ged35 yeats, S/o Kunhikunhi, 
Pal! icham I-louse., IKavaratti. 

2 	P 1 Naseci, 4ged 32 yais, S/o 1-Iamzath, 
I.'uthiyI 11am, Kvatti. 

3 	P Ramla I3cc6um, agc 1d 34 years, D/o Kunhi Koya, 
Poovumcda I Iç)use, Kavaiatti 

4 	P V Ahoobackei, aged 3:6,t years, S/o Muthu Koya, 
Puthiya Veedu Kavai atti 



-u4- 

5 
	Shahana 136egum aged 24 year, D/o Alt, 

I hckk McIa ULim 	avatattt 

Ell 
	

Sulatkab, tgLd 43 yeats, D/o Kojan, 

Puthiya 11am, Kavat atti 

7 
	

Abdul Raiak, aged 28 years, S/o Mullakoya, 
S ara hi yod a i1Oue, KaVatatti. 

(By Advocate: Sri K.B. UangeSh) 

Versus 

1 . 	'l'he. Administt'ator,. 
Admtnittation of the 
Union 'iciitoi of Lakadweep, Kavaratti. 

2 	Dcpat tmcnt ol Animal I lusbandry, 
Union Icrritry of Lakshadweep, Kavaratti 

represented b/. jt Director. 

3. 	Director o!P'achayats,. 
Department ôl' Panchayts, 
Administr1ti(nOf the 
Union Territoiiy of Lakshadweep, 

Kavaratti, 

4 	Vil1ag. (Dwccp) Panchayat, 
lKayatatti kiand icptescnted by its 
ièütiVe Officer. 

(By Advocate Sit S Radhaktishnan) 

50. 	(1 .A No. 31210i3 

iima1udhccn Sb Abdulla U C 
MudakkiyodIquSc',. 
Kadamat. 

(By Advocatc Mt K B (iangch) 

V  
V, us 

1 	1 hc j\dminitiatot, 
Administi ation 1ot the Union I en itory 
bI I:1kh.8w,&Krthi - 682 555. 

2. 
Administration :f the Union Territory 

. 

Applicants 

Respondents 

Applicant 



S 
of Lakshadweep (Secretariat), 
Kavaratti - 682 55 5. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radha.krishnan) 

Respondents 

51. 0A373/2013 

Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada 1-louse, Andrott. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union Territory of Lakshadweep, 
Kavarafli.-682555 

2. 	l)irector of Panchayats, 
Department of Pan chayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

I)epartment of Science & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
I)epartment of Environment & Forests, 
Andrott-682 554. 

Village (Dveep) Panchayat, 
Androth Island represented by irs 
Executiv 	rcer-62 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 
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52. O.A No.j8Ot2O:13 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Andrdth Island 
Union 'FerritOy of Lakshadwp - 682 551. 	 Applicant 

(By Advocate Mr. E. C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Directoi (Services) 
Administtation oithe Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavarani Isla.nd 682 555. 

Director Of Panch:ayats 
Union Territory of La.kshadweep 
Kavaratti Island - 682 555. 

The I)irector 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office ofthe Plant Protection Officer 
Androth, UiiiOii Terriwry of 
Lakshadwep - 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakri.shnan) 

53. 	OA 38.1 /2(Y1:3 

B. Saidali, S/o late Mohammed Koya 
Palliyachet:t.a, B.andayam House, 
Agatti Isl.and. Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukôya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Territory oT Lalshadweep. 

K.G. Jamaluddin, Aged 40 years, 
S/o late U'rrnner, Mariythoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 



7.7 .  

4. 	T.K. Sarommabi, Aged 36 years, D/o late Kunhikoya 
Keelailla.m Thekkeelapura House, Agatti Island, 
Union TelTitory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N Anilkumar) 

Versus 

I . 	The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chaiiperôn, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panchayat, Kavaratt:i, 
Union Teriitory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Parchayat, Agatti Island, 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of La.kshadweep. 

The Social Welfare Inspector, 
Women & Chief Develornent Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.l,3 to 7)) 

54. 0A384/2013 

Ishaque A.C., aged 35, Sb. Junies T., 
Bus Helper, Dstrict Panehayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C., aged 37, 
Sb. Kasmikoy PP., Bus Driver, 
I)istrict Pa.nchayat, Kiltan, 
Residing at Kattithtta House, 
Kiltan Island, UT of Iakshadweep. 
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3. 	Noorulla S.M. aged 39, Sb. Late P.S. Kunhion, 
Bus C1eaner,istrict Parichayat, Kiltan, 
Residing at Sife Manzil, Kiltan Islatid, 
UT of Lakshadweep. 

(By Advocate: Sri P.V. Mohanan) 

Versus 
I . 	The Administrator, 

U!' of Lakshadweep, 
Kavaratti-682 55. 

Director of Panchayat, 	 - 
Departmeiit of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 62 555. 

Chief Executive Officer, 
I)istrict Panchayat, Kavaratti - 682 555. 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

App! icants 

Respondents 

.Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Arnini Is1andUnio.n Territory of Lakshadweep, Pin —682 552. 

Khalid Unnarn, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini Islarid, Union Territory of Lakshadweep, Pin —682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union TelTitory of Lakshadweep, 
Pin —682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini Is1and Union Territory of LakThadweep, Pin —682 55. 

Jafeerulla P.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of Laksh•adweep, Pin - 682 552. 



Abdul SalathA., aged 38 years, Sb. Khader Thottanada, 
Aminipura, Aflini Island, Union Territory of Lakshadweep, 
Pin —682 552 

Noorul F-Iassa,n K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Amin.i Island, Union Territory of Lakshadweep, 
Pn-682552•.. 

Jalal B.M., aged 31 years, Sb. KhaderT., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Najeeb A., aged 31, Sb. KidavuT.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadweep, Pin 682 552. 

Nafeesath U.. a.ged 35 years, DIo. Eassa Kottappura, 
Unnai'n, Amifli Isla'n1, Union Territory of Lakshadweep, 
Pin - 682 552. 	 . 	Applicants 

(By Advocate: Sri Shira.z Bhava V.S.) 

Versus 

The Union Territory o'fLakshadweep, 
Kavarathi - 682 5 55, 
represented by its Adminktrator. 

The [)irector of Panchayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The District Pan'chayth, Amini, rep. by its Executive Officer, 
Amini Islahd, Urn Territory of La.kshadweep, Pin - 682555. 

The Village (I)'we) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/2013 :  

PP. Amanulla, aged 38 years, Sb. Sayed 
Moharnme'd. .K.,; u'thiye Pandaram, Kiltan. 

Mubaraka i'a:nu a:ged 27 years, Dbo. Ibrahirn, 
C. Lavanakkal 1luse Andrott. 

Respondents 



3. 	K. Sajeedkhn, aged 26 years ;  Sb. Cheriyakoya, 
Kunne! House, Amihi. 	 App! icants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administtor, 
Adrninistratioti of the Union Territory of Lakshadweep, 
Kavaratti - 682 555 

i i rector of Panchayats, Department of Panchayats, 
Adrninistratioii of the Union Territoryof Lakshadweep, 
Kavaratti - 682 555. 

Department of Aima! Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director 682 555. 

Assistant Settement Officer, 
Amini Island —682 554. 

ViHage ([)wep) Panchayat, 
Kiltan Island, repreeñted by its Executive Officer-682 552. 

Village ([)weep) Panchayat, 
Andrott Island, repesented by its Executive Officer-682 553. 

Village (I)weep) Parthayat, Amini Island, 
represented by its Executive Officer - 682 554. 

(By Advocate: Sri S. Radhkrishnan) 

57. OA 390/2013 

C.N. Abdu1Iake, aged 38 years Sb. Koya, 
Cheriyanna1l.1 House, Ka!peni. 

K.I. Cheriyakoya K.., aged 48 yeats, Sb. Pookoya, 
Karupathai!!árn House, Kalpeni. 

K.K.Sadique.A!i, aged 44 years, Sb. Mohammed C.P., 
Konhankakkada I-touse,Kalpeni. 

C.N. HabusaIi, gd 50 years, Dbo. Attakoya, 
CheriyannflT Ifc:s, K1pehi. 

Harneedabi, ged 41 years, D/o. Ra.malan, 

Respondents 



Pakkath ilouse, Kalpeni. 

A.T. Sheemabi, 42 years, D/o. Hamakoya, 
Athanam Thottam House, Kalpeni. 

A.K.Muthubiaged 53 years, DIo. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam House, Kalpeni. 

Bambathi, aged 4.3 years, D/o. Ahammed P., 
Chadachiyoda 1-louse, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manj iyanam 1-louse,Kalpeni. 

Naseerna M.P., aged 33 years, DIo. Mohathi'ned K.P., 
Mayamkakkapua House, Kalpeni. 

Humairath P. aged 42 years, Dbo. Sayed, 
Poodiyath House, Kalpeni, 

C.O. Balkees, aged 53 years, D/o. YussafK.V., 
Chadachiyoda 1-louse, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhmed M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Llaffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada House, Kalpeni. 

M. Anwar,aged 37 years, Sb. M.P. Khader 
Maral 1--louse; Kalpeni. 

M.P. 1-lajira., aged 36 years, DIo. K.P. Mohammed, 
Mayarnkakkepura House, Kalpeni. 

C.G. Naseema Beegurn, aged 36 years, DIo. Hamzakoya M.K., 
Cheriyacharnan Gath House, Kalpeni. 

K.K. Auakoya, aged 59 years, Sb. Aharned Kunji Koya, 
Kandamkalam House, Kalpeni. 

20, 	Thangakoyaaged 33 years, Sb. Chariyakoya E., 
Koliyala 1-1oe, Ra'artti. 

21. 	1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura i-lOuse, Kavaratti. 



S 
Jaffer, aged 3i  years, Sb. Hasan T.P., 
Kaladi 1-1ouse, Kavaratti. 

Basheer, aged 36 years, Sb. Mohammed P., 
Kunninarnel House, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninamel House, Kavaratti. 

Rahrnath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

Raziyabi, aged 33 years, DIo. Au, 
Kunnumpurarn 1-louse, Kavaratti. 

Shamshadbeegum, aged 31 years, Dbo. Kuttiyammed, 
Kunnam 1-louse, Kavaratti. 

Jameela, aged 37 years, D/o. Kunhikoya, 
Fathirna Manzil, Kavatatti. 

Li1ar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaijiam, Kavaratti. 

Nooru! Amen, aged 33 years, Sb. Sayed Buhari, 
Palalarn I-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, S/a. Hasainar, 
Umbiyapura House, Kavaratti. 

Hussain 13., aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda I-louse, Kavaratti. 

Mohammedali T.P., aged 35 years, 
Sb. Aboobacker 1(1K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilarn I-los, Kavaratti. 

Jassin C., agd 33 years, Sb. Au K.P., 
Chonarn Houe, Kavatatti. 

Mohammed Rafi., aged 37 years, S/a. Hamzath 1-laji A.P., 
Molokepura I-louse, Kavaratti. 
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Mohammed Shaffec ?.A., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikom, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahiman, 

Aynepura Hotise, Kavaratti. 

Mushin, aged 39 years, Sb. Nallakoya, 
Kuttithayapura House, Kavaratti. 

AkbarT.P., aged 33years, Sb. Kidave K., 
Tharamrnakeiira F-louse, Kavaratti. 

Faizel l-lusain, aged 37 years, Sb. Shahul Hameed, 
Pal amkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pall icaham I-louse, Kavaratti. 

Shihab, aged 35 year, Sb. Kunhimoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 

Kavaratti. 

Raheern A., dged 30 years, Sb. Khader, Again House, 

Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 

Ullikanapur House, Kavaratti. 

Abdul Hashim M.1., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Urnbiyapura House, Kavaratti. 

C.P. A&dul Razak, aged 42 years, Sb. Mohammed, 
Chamaathapra House, Kavaratti. 

K. Abdil Rasheedu, aged 42 years, Sb. Hainzath, 
Kunhibiyoda1ouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. 1-lameed, 
Chandipura I-louse, Kavaratti. 

M.T.P. I-Iabeèb Ra.hman, aged 43 years, Sb: Khalid, 
Melathiruvathapula House, Kavaratti. 



Moominath, aged 37 years, DIo. Kidav, 
Neliyampura House, Kavaratti. 

Halirna, aged 35 years, DIo. Koyamma, 
Tha1eekepura, House, Kavaratti. 

56 	Sayed Abdul Raheem, aged 46 years, S/o. Haji Sayed Shaikoya, 
Uinrnai manooda I-louse, Kavaratti 

Abdul Reheem, aged 30 years, Sb. Harnzath, 
Mannayapura House, Kavaratti. 

Mullabi TJ.P., aged 38 years, D/o. Hamzath, 
Ulikanapura I-louse, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnà.mkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamnrn, 
Kunnumpwa Hoiiise, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam House, Kavaratti. 

Mariyomiabi, aged 36 years, Dbo. Mohammed, 
Katti Ru lam House Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahamrned Haji, 
Pakichipura Hbtse, Kavaratti. 

Mubeèha, aged 23 years, I)bo. Sayed POo, 
Ne!iyámpuraHouse, Kavaratti. 

Sa!ma,.aged 22 years, Dbo. Cheriyakoya, 
Vadakila Pura.  HOus, Kavaratti. 

Muhammed,agd 32 years, Sb. Attakoya, 
Vadki lapura,Kavaratti. 

Sairahanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal House, Amini. 

Mohammed All P.M., aged 27 years, Sb. Harnza, 
Puthiya Manzil, Amini 

69 	Cheiiyakoya, aged 41 years, S/o. Abdul Khader, 
Pandaiam House, Arnini 



CheriykoyaM.C., aged 32 years, Sb. 1-lameed, 
Melachetaa House,Kadmath 

ShafeeV.P., aged 39 years, Sb. Ismail, 
Vadakki1apuzá 1-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

73; Shahul Hameed, aged 21 years, S/a. Ibrahim, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, S/o. Khader, 
Attalada l-lose,Androth. 

Muthubi AX., aged 42 years, D/o. Muthukoya, 
Appurakkat House, Androth. 

Nftjarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal 1-louse, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Aliyathammada Bithathabiyyapurarn House, Androth. 

Asmabi, aged 38 yeais, D/o. Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nal!akoya, 
Chattapokkada I-louse, Androth. 

Fathimath Suh.ara., aged 38 years, D/o. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiba A, aged 45 years, I)bo. YousafM.P., 
Achammada I-louse, Androth. 

83, 	Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanaikkal 1-louse, Androth. 

Baiha T., aged 37 years, [)bo. Pookunhikoya, 
Thailath I-louse, Androth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House, Andtoth. 
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86 	Naseera Banu M K , aged 40 years, D/o Kunhi Koya, 
Moo!ak.ad l-Touse,Andi oth 

87 	Kadeeshommabi L , aged 40 years, DIo Seethi M, 
Lavanakkal House, Androth 

88 	Saiornmabi T , aged 43 years, DIo Aboobacker, 
ThacheiyHoise, Androth. 

Mu11apo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera U., aged 39 years, DIo. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, D/o. Muthukoya K.P., 
Thacheiy HoÜs, Androth. 

1-labeeba.th .A., aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M.., aged 42 yeas, D/o. Yakoob, 
Puthammadam House, Androth. 

Rarniath I3eegu:m, aged 42 years, DIo. Sherukunhi, 
Kunnel House, Androth. 

Hameedath M.., aged 43 years, DIo. Siddiqu M.K., 
Makket 1-louse, Androth. 

96 	Saflyab M , aged 39 years, DIo Nallakoya M, 
Mathil House, Andioth 

Rahil M., ag.4d 39 years, DIo. Nallakoya, 
Mathi!.House, A.ndroth. 

1-Iussaih P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

100 Hussain F. K , aged 48 years, Sb Seethikoya, 
Edayakkal House, Androth 

101. Sayeed:Y1ohThmd Koya L., aged 54 years, Sb. Kader P., 
Lavanaka1 House, Androth. 



197 

102. Hussailp K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashada I-louse, Androth 

103 Ismail, aged 40 yeais, S/o. Lava Burhikage Moosa, 
Kunñu.mangeHouse, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayedmohammed, 
Pathada I-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelani I-louse, Androth. 

M.P. Mohammed 1-lussain, aged 35 years, 
Sb. Kidave, i\ oodampura House, Androth. 

	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

[)irector of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavarqfli - 682 555. 

I)irec6, Department of Labour and Employment, 
AdmIiistrati9n of the Union Territory of Lakshadweep, 
I(avar.tti - 682 555. 

Depaitrnent of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

Department df.Agriculture, Administration of the Union Territory of 
Lakshadwee, Kavaratti, represented by its Director - 682 555. 

[)epaitnent of Women and Child Development, 
Administration of the Union Territory of Lakshadweep, 
Kavaiatti, iepresented by its Directoi —682 555 

7 	Department of Fisheiies, Administiation of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555 

8. 	Department of Animal Husbandry, Adminisi.ration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 
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Lakshad.wee: i<h'di and Village Industries Board, 
Kavaratti, r4rèsented by its Chairman - 682 555. 

Revenue Sul,'Divisional Officer, Kavaratti Island - 682 555. 

11, 	Sub Divsiora! Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Androti Island-682 553 

Laksháde'eDittit Panchayat, District Panchayat (HQ), 
Kavaratti, 	; 

represented by its Chief Executive Officer— 682 555. 

Village (Pwep) Panchayat, Kalpeni Island, represented by its' 
Executive Officer - 682 55 1. 

Village (D'wp) Pnchayat, Kavoaratti  Island, represented by its 
Executive Officet - 682 555, 

Village (Dwep) Panchayat, Amini Island, 
i'cpresentd by its Executive Officer - 682 554. 

17, 	Village (Dwep) Panchayat, 
Kadarfiah Island, represented by its 
ExecU 	Officer - 682 553. 

18. 	Village (Dwe'ep) Panchayat, 
Androth Island, represented by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58, OA 392/2013 

1-luss,, S/oAboosala, 
Sara1mappada (Konchukakada) House, 
Agaresritly working as Cleaner, 
RGS Hdpital, Agatti 

Shukoor S/b late Kid'ave, 
Pakrumuanb'da I-louse, Agathi, 
Pre.serit wking as Cleaner, 
RGS Hopital, Agat'ti. 

Latheef, Std At'tkoya, 
Kalka.ncliyo'da 1-louse, Agathi, 
Presently wo'lcing as Cleaner, 
RGS• HOs.pftai, Atti. 

'•O 



4. 1-lameedath, DIo Koyassan, 
Aynepara House, Agathi, 
Presently woiking as Cleaner, 
RGS I lospital, Agatti 

5 Subaida, D/O Mohamed, 
Kulalioda House, Agathi, 
PlesefltI\ woiking as Cleaner, 
RGS Ho spital, Agatti. 

 1-lajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS l-Iospital,Agatti. 

 Sheemabi, D/O late Shamsuddeen, 
Beepapada House, Agathi, 
Presently woking as Cleaner, 
RGS Hospital; Agatti. 

 Abida, D/o Harneed, 
Makki'ächoda House, Agathi, 
Presei*tly working as Cleaner, 
RGS F1.ospital, Agatti. 

 Sulaikia, Did Moharned, 
Koylarn House, Agathi, 
Presently workingas Cleaner, 
RGS Hospital, Agatti. 

10 Sulaiinan, Sb 	I-larnza, 
Kalaniihtthiyoda House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti 

11 Maharnood, S/o Koyassan, 
Arnpep4ly Flduse, Agathi, 
Presentl' wo  king as Cleaner, 
RGS Hospital, Agatti. 

12. 	Saifulla, S/o Abdurahirnan, 
Maniyathoda House, Agathi, 
Presently workingas Cleaner, 
RGS Icspital, Agatti. 

13.AbdIiriirnar, Sb late Harnza, 

MIa House, Agathi, 
PresnU' wOrking as Dhobi, 
RGS Hpita1, Agatti. 
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14. 	Abdulkader, S/o Ummer, 
Biyaki4ttiyoçl Flouse, Agathi, 
Presently working as Dhobi, 
RGS Hospital, Agatti. 

15, Abdulki, S/O.Khalid, 
Kandavaç Gothi House, Agathi, 
Presently wOrking as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

The Administator, 
Union Territo.iy Of Lakshadweep, 
Kavai'atti .-65 55 

The chairperson, 
Vill:(Dvp) Panchayat, 
Agátti 1sland. Union Territory of Lakshadweep 682553 

The Medical Officer in charge, 
Cornrnrinity Ftealth Centre, Agatti Island, 
Uni'n Ferritory of Lakshadweep 682553 	 Respondents 

(By Advoc, ,,i tc:1 Sri S. Radhakrishnan (Rl&3)) 

59. OA393/2O13 

C.MIâkoy°àged 44 years, 
Sb .Siraj Chkireyarnrnakada House, 
Kadamat Skilled Labourer, 
OffiCe .61 th Assistant Engineer Electrical, 
EectricaiSub Division, Kadamat. 

K.P. Jâlaluddeen, aged 41 years, 
S/o l-1ameedMadkinachetta,.KattipUra House, 
Skilled Labourer, 
Office olth: Assistant Engineer Electrical, 
.Elecu'icat 	Division, Kadarnat. 

K.P. 1 thi4,aged3 1 years, Sb late Nallakoya 
Kurib i in da1,J-louse, Kadarnat, Skilled Labourer, 
Office of theAssistant Engineer Electrical, 
Elecii'ical SL Division, Kadanat. 

B.M. Asadulla, aged 42 years, So Harneed Melachetta, 



BiiLybiüiceJ-louse, Kadarnat, Skilled Labourer, 
Office of th. 	Assistant Engineet Electrical 
Electi i& Sub Division Kadarnat 

5. K.P:Kunhikya, aged 41 years, S/o late Hassainar, 
Keelàb.herryHouse, 	Kadarnat, Skilled Labourer, 
Office Of the.Assistant Engineer, Electrical, 
EIectrftal Sub :Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

 The Adminislrat.or, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

 The Diiectorof Panchayat, 
Department Of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

 The Chief Excutive Officer, District Panchayat, 
Kadaniat682 556. 

 I'he 	Aistant Engineer, Electrical, 
Electial Sub Division, Kadamat-682 556. 

 'fhWhaiFion, 
Villge 	wcep Panchayat, Kadamat 682 556 

(By Advocate Sii S Radhakrishnan(Rl-4)) 

60. 0A39/2013 

1. UP. J.amaito CO. Koyamma, aged 39 years 
woi kin g a', Skilled Labouier, 
Animal Husbandiy Unit, 
Union leintory of Lakshadweep, Kalpeni 682 557 
andi csi d ing t Umprampappada House, 
Kaji;1laid-682 557. 

2 T. P Muiukoya S/o late M K l-IarnLakoya, aged 43 years 
wOrk: 	Slcil1ed Labourer, 
AniàF. Uusbdndry Unit, 
tJrionTeritdy of Lakshadweep, Kalpeni-682 557 
and rsiIing at Thithiyapada Housç, 
Kalpeni Isladd-682 557. 

3. M. 1-lyder, S/p late M.K. Yousef, aged 43 years 
\workft1s Casual Labourer, 

-. 



Animal Hushdry Unit, 
Union..Teritry of Lakshadweep, Kalpeni-682 557 
and residing t Manchiyanam House, 
Kalpeni Is1ard 7 682 557. 

K.Q Mdi mmed Ibnuiaffer, S/o K.P. Sayed, aged 44 
yea -s, w6rking as Casual Labourer, 
AninalHusbandry Unit, 
Union ! e:I'itOry of Lakshadweep, Kalpeni-682 557 
and:sidingt. Kakatchiyoda House, 
Kalpeni Island-682 557. 

M.K. Nas.eer, S/o P.Cheriyakoya, aged 33 years 
working as Caual Labourer, 
Aninial I-Iusbandiy Unit, 
Union TerritOry, of Lakshadweep, Kalpeni-682 557 
and residing'atMalmikakk,ada House, 
Kalpeni Island-682 557. 

M. Kalam, S/oM.C, Muthukoya, aged 34 years 
woiking as Csua! Labourer, 
Anifrial .Hus,.adiy Unit, 
Union Tei i itory of Lakshadweep, Kalpeni-682 557 
and, isidinht Maral House, 
Kalpeni Tslad-682 557 

K.K I'Aoha'ITmned Rafeeque, S/c V.K. Kojankoya, aged 45 
years, wo'king as Casual Labourer, 

Animal Husbandry Unit, 
Union Territ'ry of Lakshadweep, Kalpeni-682 557 
and residing at Kandamkalam House, 
Kalpeni s1and-682 557 

8 	M unO\;a, S/o late M C Ahrnedkunji, aged 47 years 
workin as,çasual Labourer, 

An14TI:err 
1usbandry Unit, 

U nibidry of Lakshadweep, Kalpeni-682 557 
and resing t Maial House, Kalpeni Island-682 557 

K.Q. Ab.dul $ lam, S/o P. Assainar, aged 39 years 
wdrkitig"as Casual Labourer,1. 
Animal Husbaiidry Unit, 
UniOn Territry of Lakshadweep, Kalpeni682 557 
and resi.ing at Kakatchiyoda House, 
Ka1éni I'larid-682 557. 

P..4'ithafa, S/o late Sayedmuharnmedkoya, 
aged 47reais, woiking as Casual Labourer, 
Arni1 husbandry Unit, 

,, 



3. 

S Union erritoly of Lakshadweep, Kalpeni-682 557 
and residing tt Pokkarappada House, 
Kalpeni Island-682 57. 

(By Advocate: Si 4i Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department QfPanchayat, 
Union TerritOry of Lkshadweep, 
Kavaratti,-682555 

3 	['he Chici Executive Officer, District Panchayat, 
Union ! erritory of Lakshadweep, 
Kavaratti,-682555 

4. 	The Veterinay Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 557 

(By Advocate: Sri S. Radhakrishnan) 

61. 0A39512013 

Saiu1 '\bid, S'o Yusuf, aged 40 years, 
Cheti\mmail lala 1-louse, Kadamat, 
I ieIprdis&c.t Panchayat, Kadamat. 

Abu1 hukdr, S/o Sayed Au, aged 41 years, 
U kkayachett 1-louse, Kadarnat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, Sb Nadeer, aged 43 years, 
Madurakam 1-louse, Kadarnat, 
1-lelper, District Panchayat, Kadarnat. 

Ayoohkhan, :S./o Kunhikoya, aged 37 years, 
Keertk1 i Mahal I-louse, Kadamat, 
1-Ie1e District Panchayat, Kadamat. 

(By Advcte:ri R.. Sreeraj) 

Versus 

Applicants 

Respondents 

Applicants 



. 

The dninistrator 
H 	' 

Uñiu I rritry of Lakshadweep, 
Ka , rti68::55S 

The Dir etoi.f Panchayat, 
Departnënt fPanchayat, 
Administration of Union Territory of Lakshadwecp, 
Kavaratti -682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-68255, 

(By Advocate: Sri S. Radhakrishnan) 

62. OA 400/2013 

PP. Siiaj agd 44 years, S/o M. Subair, 
Puthiya Panararn I-louse, Agatti Island, 
Union Territory of Lakshadweep. 

2. 	Noushad Aliaged 32 years, Sb U. Sabjan, 
m KeelaSarama Pada 1-louse, Agatti Island, 

UniOn Territory of Lakshadweep. 

RespOndents 

M. AhdulNaser, aged 28 years, S/o M. Abdul Rahirnan, 
Me! a JI torn 1:louse, Agatti Island, 
Ui 	Territory of Lakshadweep. 

	

4 	1 P 'Khahd aged 30 years, S/o Kidave, 
Me11'11ari House, Agatti Island, 
Union leiiitoiy ofLakshadweep 

	

5. 	K.C. AiduiShukoor, aged 38 years, S/o Kasmi, 
Kariyamacletta House, Agatti Island, 
Union Jerritp'y of Lakshadweep. 

	

6, 	M.P. Nizânuddin, aged 27 years, S/o M. Abusala, 
Melapu 	IIôise, Agatti Island, 
Union I uiitoiy of Lakshadweep 

(By Advocat: 1,  N. Anilkumar) 

Veisus 

The Adhinisfrator, 
Union TeiiitOry of Lakshadweep, 
Kavar.tti.-6955I 

The Chairperson, 

Applicants 



Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavratti, 
Union Territory of Lakshadweep-6825'5 1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
\/illage (Dweep) Panchayat, 
Agatti island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti Island, UhiOn Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya PV., 
aged 31 years, Nenampappada (I-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department oiSciene & Technology- Kalpeni Dweep. 

AlTefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- 
Kalpeni I)weep. 	 Applicants 

(By Advocate: Sri Grashious Kurikose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V ers us 

1 . 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2. 	The Chairperson, 
Village ([)weep) Panchayat, Kaipeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-68255 5. 



: T 

4. 	The Director, 
	 S 

Department of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. .Radhakrishnan (Rl,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 	 Applicant 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dweep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 



1. 	The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, Dbo Khader, 
Thekidlappura House, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



se.. 
	

S 
Saromma M., aged 39 years,D/o Hamza, : 
Mariya.thoda House, Agatti. 

AshrafA.K., aged 42 years, Sb Ahamed M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Hamza U., 
Roullammada House, Agatti. 

ShafFabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura I-louse, Agatti. 	 Applicants 

(By Advocate: Mr, KB, Gangesh) 

Versus 

1 . 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
1(avaratti-682555. 

Village (Dweep) Panchayat, 
Agatti island represented by 
its Excecutive Officer-682-554. 

(By Advocate: Sri S. Radhakrishnan ) 

67. 	OA 44/I2013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1, 	Union 'l'erritory of Lakshadweep represented 
by the Adrninktrator, 
Kavai'atti Island. Pin- 682555. 

Respondents 

Applicant 



. '-- 

2. 	The Director of Ponchayat, 
Uni on Territory of Lakshadweep, 
Kavaratti island. Pjn- 682555. 

3 	The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Jsland. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Offcer, 
Village (Dweep) Pahchayat, 
Kiltan Island. 
Union 'l'erritory of Lakshdweep, Pin-682558, 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 0 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. 	1-lameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam H) Kiltan island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

2. 	Saleem K., S/o Badar K, 'aged 28 years, 
Kuttukum (1-1) Kiltan Island, 
Union 'l'erritory of L.akshadweep. 
Working as Casual labourer in 
Lakshk:dweep Building Development Board, Kiltan. 

3, 	1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (1-I) Kiltan Island., 	 ' 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

4. 	PonkuUi, S/o Pookoy'a, aged 48 years, 
Surambiyoda (1-I) Kiltan Island, 
Uni on Tern tory of Lakshadweep. 
Woi'kiig as Casual Labourer in 
Lakshadweep Building Development Board, 
Kilian. 	 Applicants 
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(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union l'erri tory o F Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Dircctor oiPanchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhak.rishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o, Sayed Koya 
Madapally House 
Chetlat Island.. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Admintration of the Union Territory 

s i of Lakhadweep, Kavaratti —682 555. 

The Director (Services) 
Administration of the Union Territory 
of I akshadwcep (Secretariat), 
Kavaratti 682 555. 

Department of Science and Technology 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 	 Respondents 

(13y AdvocatMr. S. Radhakrishnan) 

70. OA 492/2013 



K. Bushi'a Begurn, W/o Hakeem, 
Aged 27 yeaI, Casual Labour, 
Office of theVeterinary Assistant, Surgeon, 
Animal i-lusbndry Unit, Amini. 
Lakshadwee-682 552. 	 Applicant 

(By Advocate: Sri V.B. Haiinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

The Diector of Panchay:at, 
Departept of Panchayat, 
UnionTerritory of, Lakshadweep, 
Kavaràtti island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal i-Iusba.ridr''Unit; Arnini. 
Union Territory of Lakshadweep-682 552. 

The Chairperson, 
\/illage (1 weep) Panchayat, 
Amini, Lakshadweep -682552. 	 Respondents 

(By Advocat: Sri S. Radhakrishnan (RI -3)) 

	

71. 	()A 4I9I2013 

Rahrnath Beeguni Keelakunnikkam, 
WIo. Mohammed B.K, 
Data Entry Opeiator (MGNREGA), 
Sub-Divisional Office, 
Kadamat island, 
Union Territoryof Lashadwep. 
Residing at Keelakunnikkam House, 
Kadamat Island 
Union Territory of Lakshadweep, PIN —682 556. 

	

2. 	Mohammed Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika House, 
Kadamat Island, 



(02. 	 S 
Union Territory of Lakshadweep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(DepaPtment of Rural Development) 
Kavarathi. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Ofcer, 
National Rural Enployment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(B),  Advocate Mr. S. Radhakrishnan) 

72. 	OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
\'il1ag Dweep Panchayath, Amini Island 
Union Tern wry of Lakshadweep 
Permanent address : Kunni namel House 
Arnini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

[he Ad)1nlst1atol 
Union i4iritory of Lakshadweep 
Lakshdweep Administration 
Kavaratti - 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate; Mr.S.Radhakrishnan (Ri -3,5&6) 

73. 	O.A No. 509/2013 

Maleeha Beegurn K.C. 
D/o. Indeen Kandilath 
Kavaihetta F-louse, Androth. 

Shahicia Beegum K. 
D/o. I-{mzakoya 
Kandlath I-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makkei House, Androth. 

Aysha : Begurn P.V.K 
D/o. Yakoob P.1K 
PuthiyJentamveIi Kad 
Androh.. 

Rahmath Beegum K 
D/o. Hainzakoya pjA, 

Kunhali I-louse, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanàkal i-louse 
And roth. 

Subaidä A. 
D/o. Syed Mohammed M. 



p 

Aliyathara 1-louse, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. N/ajeed P.V.K 
Pentambeli Kad, Andioth 

9 
	

Siyad Khah L. 
Sb. Kunhikoya A. (Late) 
Kandilath House, Androth. 

kaisaK. 
ID!. Badarudheen Melechetta Mechery 
Kadiyamrnada I-ious, Androth. 

1-laseena Beegum C.P.i 
Dbo. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	Habsabi P.U.P 
D/o. Fàkarukdheen K. Cheriyadam 
Ummathabiyapura I-louse, Androth. 	 Applicants 

(By Advocate: Mr. KB. Gangesh) 

Versus 

The Administrator, 
Adminitration of the Union Territory 
of I.akadweep, Kavarathi 682 555. 

Directâtc of Industries 
Union Trritory of Lakshadweep 
Kavarthi, represented by the 
Director of industries - 682 555. 

Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. 	0A510!2013 

1-laseena@ 1-laseenabi Therakkal 
Therak) 1-louse, Kadamath 
Data Ey Operator 
\1 i11ag.weep Panchayath, Kadamath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 



:5 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
{)epartment oFPanchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamai. -682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

6, 	The Sub Di'visidnal Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI-3,5&6) 

75. OA 557/2013 

K.V.Naseer 
Kodavalappu Houe,Kiltan 
CoOk, Government Senior Secondary School 
Kiltan 

K.P.Dawood 
Kilappura 1-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
U nion Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	The Director of Panchayath 



106. 	

. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan —682 558 

The Chairperson 
\/illage (Dweep) Panchayath 
Kiltan —682 558 

The Principal 
Government Senior Secondary School 
K11tan—.682 558 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SafiyathS 
Cook, Government I-ugh School 
K ad ama I h 
Residing at Pa! lam, Kadamath Island 
U nion Tern tory of Lakshadweep 

P.P.lsmail 
Cook, Government J.B.School 
K ada math 
Residing at Kadamath Island 

0 	M.P.Attakoya 
Cook, Government J .B.School 
K aclamath 
Residing at Kai I iyammakada 
Kadamath island 

K.K.Khalid 
Cook, Government .1 .B.School 
K ada math 
Residing at Biniyommada 
Kadarnath Island 

P.Amanul.la 
Cook, Government .I.B.Schooi 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 

Respondents 



ljmmer PP.! 
Cook, Government J.B.School 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

Muhammed Shafi P.P 
Cook, Government S.B.SchtoOl 
Kadamath 
Residing at Kadamath Islahd 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyornrnada 
Kadamath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kad am a th 
Residing at Pupathada 
Kadarnath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territoty of Lakshadweep 
Kavaratti 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The I-lead Master 



Government J B School 
Kadamath —682 556 

	

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan ) 

77. GA 567/2013 

Habeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratl.i - 682 555 

	

2. 	Director oiPanchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratt.i - 682 555. 

3. 	The Principal 	. 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 . 	Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

78. OA 580/2013 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Mariki lam 1-louse, Kavaratti. 

1-labusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 

S 



• 

 Muhammed Salih 
Aynepura I-louse, Kavarati. 

 Fareeda Beegam 
Molokepura House, Kavaratti. 

 Saleem 
Pa11ichaii 	1-louse, Kavarátti. 

 Bambaii 
Nambicham House, Kavaratti. 

 Sayecl Abdullakoya 
Chendipura House, Kavaratti. 

 Nafeesathbi. 
Poodiyam House;.Kavaratti. 

• 	 Ii. Jamal.iyath 
:Thj r j n iIJuIa House, Kavatti. 

12, FazeelaBeegurn 
Kanni pural-louse, Kavaati. 

 Ummer 
Thirinikad 1-louse, Kavaratti. 

 Firozkan 
Athnachamrnada House, Kavaratti, 

 Jaffer 
Marikilarn II ouse ,Kav'aatti. 

• 	16. Arnanulla, 
Mela 111am House, KaVaiátti. 

 Sirajudheen 
• Molokepura 1-Iouse,KaVatti. 

 I-Iiyasudheen 
• Chamayathapura HousKavaratti. 

 Fathahudeen 
Kadapurathaba House, Kà\'aratti. 

 Muneer 
Kuttipapepura House, Kavaratti. 



- 	.., 

1i0 

Ashik 
Puthiya Alikom House, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

MLljeeb Rahrnan T,P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda House, Kavaatti. 

Muhsin 
Beeranthoda House, Kavaratti. 

Rauf 
Chettipu.ra I-louse, Kavartt,. 

1-lazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura House, Kava'atti 	 Applicants 

(By Ad\'ocate: fvIr.K,B.Gangesh) 

Versus. 

	

I. 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Thrritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Teritory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal 1-lusbandry 
Department of Animal Husbandry 
Administration of UnionTerritory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Panchayàth Kava.ratti Island 
represented by its Executive Officer, 
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Pin - 682554 	 Respondents 

(By Advocate Mi S Radhakushnn) 

79. 	QA 58:.I2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kiltha.n 

Smt.Sulfabeegum 
Cook, G,H.S Kadmat 
Residing at Melachetta Ijrni.akudi 
Kadarnath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 	
iA 

 

Un ion Territory of Laksiadweep 
Kavaratti - 682 555. 

2. 	Director of Panchayath 
Department of Pa.nchayath. 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan 'l:Sànd 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 	0.A 60112013 

Rasheed Koya S.V., Sb. Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltar Island P0., 
Union Territory of LakshWep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreédharan) 

Versus 

I. 	Union Teriitory of Lakhádeep, represented by the 
Administrator, Kavaratt ;i Island, Pin - 682555. 

2. 	The Director of Panchay.th, Union Territory of Lakshadweep, 



Ad 

Kavaratti Island, Pin - 682 555. 

The Chairperson, Village. (Dweep) Panchayath, 
K iltan Island, Union Territory of Lakshadweep, 
Pin-682 558, 

The Executive Officer, Vi1lge (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin —682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. 	 Respondents 

[By Advocate: Sri S. Radhakrishnn(RI, 2, 4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, Sb. Hamzati, 
Sara Manzil House, Agatti. 	I .1.:.., 	 Applicant 

(By Advocate: Sri K.B. Gangesh).":: 

Versus 

The Administrator, 
Administration of the Un:ion,Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panhayats,. 
Department of Panchayats, 
Administration of Union Teritoiy of Lakshadweep, 
Kavaratti —682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its DirectoJ 	682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan): 

82. OA 635/2 013  

Fathahudheen K.P., aged 40 years, S/o. Sayed Muhammed Koya, 
Kattampalli House, Agatti. 

Younis, aged 31 years, SIo°:Abdulla, Mariyathoda House, 

S 



J . 
Agatti. 

K.M. Shahida, aged 40 yeàe, DIo.,Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

KM. Amina, aged.46 years, D/o. Abdul Rahrnan, 
Kuttiyam Mukriyoda HouS Agatti. 	Applicants 

• 	(By Advocate: Sri KB. Ganges) 

Versus 

The Administrato.r, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 	.• 

Director of Health Services, 
Directorate of Health Serviced, 
Kavaratti - 682 555. 

Medical Officer in charge, 
Community Health Centre, Agatti —682 553. 

Medical Officer in Charge, RãjivGandhi Speciality Hospital, 
Agatti-682 553.. 

Village (Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013 	 . 

Fareeda Beegurn M.I., Meppada 111am, 
Agatti Island. 	 . 	. . 	 Applicant 

(By Advocate: Sri K.B. Gangesh). 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 	. 	. 
Department of Panchayats, 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 5.54. 



fi1i+. 

Project Manager, Desiccated Cconut Powder Unit, 
Lak shadweep Devel opmeqorporation Ltd., 
Agatti, Kavaratti - 682 554. 

The Deputy Director (Adrnr.), Lakshadweep Development 
Corporation, Kavaratti - 682554.. 

Village (Dweep) Panchayat 
Agatti Island, represented'6"'i.ts Executive Officer, 
682 553, 	 .L 	 Respondents 

(By Advocate: Sri S. Radhakrishn)' 

84. OA 822/20 1.3 

B.P. Navas,. Aged 27 years,S/o. Kasmi M.P., 
Valiyapui'a House,Kilthan Island P . Q' 
U.T. of Lakshaclweep. . 	•. 	 Applicant 

(By Advocate: Sri PV. Mohanan) 

• .Versu 

The Administrator, 
UT of Lakshadweep, 	. 
Kavaratli-682 555. 	• 1. 

Director of Panchayat, 
Department of Pan chayat,: 
Administration of UT of Lakshadweep, 
Kavaratti - 682 555. 

The Principal, Government....,1 ­1 * igher Secondary School, 
Kilthan Island - 682 556. .• 	'1. 	 Respondents 

(.y  
5. OA 880/2013 	 . 

MuthukoyaN.P 	. 	.• 
Nalakapura, Kiltan Island 
Union Territory of Lakshd.e-E682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedhafan) 

Versus 

Union Territory of Lakshadeep rpresented 
by the Administrator 	.••. . 
Kavaratti Island —682 555. 

a 
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Director of PanchayatF 
Union Fei ritoiy of Lak4dwep 
Kavaratti Island - 682 555. 

The Senior AdministrOEficer 
Education (District Paridhàyath) 
Union Feiiitory of Lakhdweep 
Kavarattj Island 682 

The Principal 
Government Senior Sècfidary School 
District Panchayat, KiltahIland 
Union Territory of Lakshadweep.. 682 558 	 Respondents 

(By Advocate: Mr.S,Radhakrishnah).: 

86 	OA 898/2013 	 I  

K C Abdul Khader 	JI IW 

Kulikaraya Chetta Hous 
Chetlat Island 
Union Teiiitory of Lakshadw'ép- 682 554 	 Applicant 

fP• 	''!1 li 
(By Advocate: Mr.Shabu SreetTliâi')'. 

Vrss. 

Union Territory of Lakshdé represented 
by the Administrator 	Ln;12 

Kavaratti Island —682  

The Director ofPanchaáihiL 
Union Teiritory of Lakshad weep 
Kavarattj island - 682 555. 

The Senior Adrnjnistratjve Officer 
Education (District Panchath) 
Union Territory of Lakshadweep 
Kavaratti Island - 682 551L 

The Principal 
Government Senior Secondary Shool 
District Panchayat, Chetlt Iland 
Union Territory oILakshadweep 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 
I. 

4, 



87. OA 904/2013  

Kadeeja C.P 
Cheriyapurakad 
Kalperii island 

(By Advocate: Mr.K.B.Ganesh) 

Versus 

The Administrator 

Adminjstratjot of the UniiriTéititory of Lakshadweep 
Kavaratti —682 555 

Applicant 

2. 	Sub Divisional Officer 
Office of S u b.  Divisional OffTcITT2 
Kaipeni island - 682 554 

3, 	The Director (Rural development):: 
Department of Rural Development. 
Administration of the Union Teritbry 
ofLakshadweep, Kavrattj —682 1555 

(By Advocate: Mr.S.Radhakrishnañ) 

88. 	OA 905/2013 	 .. . 

Abdul KhaderC. 
Chek.kiriyamrnada House 
Agatti Island 

Respondents 

. Butar Jarnhar T.P 
Theklapura I-louse  
Agani Island 

	Applicants 

(By Advocate: .Mr.K..BGangesh) 
........... 

Versus H . ..... 
1 

The Adrninjstratoi 	
: 

Administration of the Uniori Territory of Lakshadweep 
Kavarattj island - 682 555 ; 

2, 	Director of Panchayath 
Department of Panchayaths 
Adni i nistration of the Union Tetritory of Lakshadweep 
Kavarattj island —682 555 



I 
Project Manager 
Desiccated Coconut Pdwder Unit 
Lakshadweep Devel onent Corporation Limited 
Agatti, Kavaratti - 68 1  555 

The Deputy Directd 
Lakshadweep Develonnt Corporation 
Kavaratti - 682 555 	-. 

Village (Dweep) Pan4ayath 
Agatti Island represented by its 
Executive Officer - .682. 553.: .. 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) - 

89. OA 939/2013  

I 	SafiyuUah K C 
Kuttiyachada House 	- 
Kalpen i Island 

Saifulla M.I 
Melaillam House 
Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyamrnada Iflouse 
I<.alperii Island 

3 
Kidave K.O 
Kakkachiyoda House 
Kalpeni House 	 -. 	 Applicants 

• 	(By Advocate: Mr.K.B.Gangsh) 

Versus 

The Administrator 
Administration of the Uiiion Territory of Lakshadweep 
Kavaratti Island - 68255 

Director oiPanchayaths. 
Department of Panchaaths 
Administratioh of the Uion Territory of Lakshadweep 
Kavaratti Island - 682 55- :•' 

Lakshadweep Buildih Pevlopment Board 
Union Territory of Lakhadweep 
Kavaratti represented by its Secretary - 82 555 



The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 . 	Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat House 	. 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 	 . 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadwee 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 
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Village (Dweep) Panhayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

91. 0A952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDelhi — llO 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 



 

S 

 

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdu!Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Respondents 

Applicant 

Versus 

I. 	The Administrator 
Union Territoiy of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

93. GA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavallyammava House 
Kalpeni Island 
U nion Territory at Lakshad weep 



3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpei 
Pentamveli House 
Kalpehi island 
Union Territory of Lalshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarãtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti —682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. 	O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Sectioh, 
Ka 1 pen i. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. l-Iariraj IV[.R) 

Versus 

Th UJiion of India 
Repsènted by the Secretary to 
Govement of India, 
Mihistry of Home Affairs 
New Delhi - 110001. 

Respondents 

Applicant 
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The Administrator 
Union 'l'erritory of Lakshad weep - 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep —682 555. 	 Respondents 

(By Advocate: Mr. S. Radhak.rishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

0RDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 510 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayats. For, the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	[he common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. 'l'herefore the common prayer in all these cases is,i'or 

issue ola direction to the respondents to regularize their services. In the case ola 

lew others who have ben retrenchcd on completion of the period of engagement, 

the prayer is for issue direction to re-engage them. 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. !Vaderkoya and others - 2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

con tent ion: - 

Secretary, Stale of Karnataka & Others Vs. U,nadevi and Others - 

(2006) 4SCC 1. 

Slate of Rajasihan Vs. Dayci La! - (2011) 2 SCC 429 



IL 

Saiya Prakash and Others Vs. Slate of Bihar and Others - 

2WD)4 SCC Y39. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC 1. 

R.N.Nanjundappa Vs. T.: Thimmiah - (1972) 1 SCC 409. 

Jeemon V.R. Vs. State of Kerala - 2012 (1) KfIC 397. 

State of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488., 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Uorests, tiectricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all the 	applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wige basis for 89 days 



has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days For several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

"90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently  been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public eiployment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity fora hardfu1 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AiR 1967 SC' 1071; 

R.N.Nanjundappa (1972) 1 SCC 409 & B.N.Nagarajan -- (1979) 4 SCC 

507 - as a one time measure. 



A three judge Bench of the 'Apex Court in Official Liquidator Vs. 

Dciyanand & others had, after noticing some of the judgments/oraers of the 

court which took a different view from the, law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itsef may not be a ground for directing 
regularization. Regularizalion is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made /r not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the consituitonai 
scheme, i/is imperative that the same must be done within the 
Jbur corners of the delegated power by the authority 
concerned. 

In .the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would .not have 

any claim for ad-hoc/regular appointments available in the Intitute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hed that initial appointments of the apèllants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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• 13. In Nanjundappa (Supra),theApex Court had held thus:- 

"Ij the appointment itseifi.in infraction of the rules or if it is in 
violation of the provisions• of the Constitution, illegality cannot be 
regularized. Rat/Ication or.regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some noncompliance with procedure or manner which does not go 
to the rOot of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this orde.r by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbingfeature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District P.anchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number of] obless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and theLakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the lopal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, 	it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The, casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Lab'ourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayais for granting 
temporary status to casual labourers as per the parameters of the 
schee. 

The Jlrsi respondent, i.e. the Union of india in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Admihistration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
ih, rgular vacancies in Group D .which would be kept reserved for 
the regularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Pancha)ats on the date of issue of these orders would 
be ietrenched on the face of availability of work or for making way 
for fresh recruits without considering them for the grant of temporary 
status i/eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original ApplicationsN6.1297 & 218 of 1998 had rejected an 

identical relief claimed by, some other casual labourers, holding thus:- 

"We have carefully per4sed the pleadinEs and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequent/v by the succeeding local self Government body, namely 
the Village (Dweep) Panchayai of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/icates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants hOve not adduced any evidence to show that they 
were apoiiited against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by ijie administraiio,' and that would ma/ce all 
the d)'J'erence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to the,n, seem to have, acconiinoc/aied 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned i , hy the Administration could be considered 
regular. As matters stand, the Administration of UT. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the UT. Administration to 
preveni misapplication of funds granted to the Village/District 
Panchayni for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
creaied nor sanctioned nor approved is legitimate." 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This brder was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies,. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to La.kshadweep 4dministration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the I'anchayats for granting temporary status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till ' the Lakshadweep Administration frames 
Scheme, is illegal and do not frill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and hot by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 



25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshalweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for 	the 	Panchayat 	to 	execute the various 	works 	like road 

construction/repair/maintenance, water supply, 	drainage, local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after- the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the  Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The I  learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the appl.jcants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

-periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 

S 
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30. When these cases had come up for consideration before a Single 

Bench (Judièial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. 1. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order, or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4 1h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/l TI and the like and also those who have been 
inducted.under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as lTI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This  list may include 
those who have been engaged under some prOject or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a minimum of100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, her giving them a notice of two 
weeks before disengagement. 

In respect of (C), if the scheme under which the casual 
labourers have been engaged pro vides for cerlain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013, Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/20 12 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regul.rized or not. It hasbeen 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last S to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other eseatial qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Mministration that the entire process of engagement of employees on casual 

basis (if it becomes extrémely essential and unavoidable) is streamlined so 

as to avoid unnecesry legal complications in fizture. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address . tlte.:issue relating to all these. employees, who have been toiling 

for years together on casual basis, with utmost compassion, and give them 

the benefit of relaxation in age; ~ educational qualifications etc. ,  while making 

regular recruitment 

OrigInal Application .Nos. 212, 266, 268, 2991  325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate. 

judicial forum for redressal of their. grievances These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shalt remain extended till 

April4,2014. I  
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